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(v)
INTRODUCTION

l, Ram Kumar Kashyap, Chairperson of the Subject Committee on Education,
Technical Education, Vocational Education, Medical Education and Health Services
having been authorized by the Committee in this behalf, present this Eleventh
Report on the following matters: -

i)

v)

vii)

viii)

x)

of Health Department whose representative were orally examined upon their
action taken report furnished upon the questionnaire framed by the
Committee.
of Higher Education Department whose representative were orally examined
upon their action taken report furnished upon the questionnaire framed by
the Committee.
Of Youth Empowerment and Entrepreneurship Department whose
representative were orally examined upon their action taken report furnished
upon the questionnaire framed by the Committee.
of School Education, Department whose representative were orally
examined upon their action taken report furnished upon the
recommendations/observations of 10th Report previous committee;
Spot visit/inspection was conducted in the Civil Hospital, Hissar on
07.06.2025.
Spot visit/inspection was conducted in the J.C. Bose University of Science &
Technology Faridabad on 1 1.07.2025.
Spot visitsnnspection were conducted in the Kalpana Chawla Government
Medical College/Hospital Karnal, Civil Hospital, Karnal and Government ITI
Karnal on 25.07.2025.
Spot visit/inspection was conducted in the Bhagat Phool Singh Govt. Medical
College for Women Khanpur Kalan Distt. Sonipat on 11.09.2025.
Spot visit/inspection was conducted in the Deenbandhu Chhotu Ram
University of Science and Technology, Murthal, Sonipat on 12.09.2025.
Spot visit/inspection was conducted in the Pandit Bhagwat Dayal Sharma
Post Graduate Institute of Medical Sciences, Rohtak on 05.02.2026.

2.

3.

4.

5.

The Committee considered and approved this Report in its meeting held on
19th February, 2026.
A brief record of the proceedings of the meetings of the Committee has been kept

separately in the Haryana Vidhan Sabha Secretariat.

The Committee would like to express their thanks to the Administrative
Secretaries/Officers and other representatives of School Education, Higher
Education, and Health Services (Ayush) Departments, Youth Empowerment and
Entrepreneurship Department who appeared for oral evidence before them for the
cooperation in giving information to the Committee.
The Committee is thankful for the whole hearted and unstinted co-operation
extended by the Hon'ble Speaker/ Secretary, Officers of the Committee and staff

etc.

Chandigarh:
The March, 2026

(Ram Kumar Kashyap)
Chairperson



REPORT
The Subject Committee on Education, Technical Education Vocational Education, Medical

Education and Health Services for the year 2025-2026 consisting of nine members was
constituted on 28th April, 2025 and two Special Invitees were nominated by the Hon'ble Speaker
vide notification dated 9th June, 2025, under Rule 279-A of the Rules of Procedure & Conduct
of Business in the Haryana Legislative Assembly.

The Functions of the Committee are as under: -

(iii)

(iv)

(v)

(2)

to scrutinize the demands for grants;

to examine the working of these departments and to suggest measures for
improvements in administration and in different programmes/schemes/projects;
to examine legislation;
to advice Government on a question of policy or legislation on which Government
may consult a Committee;
to discuss generally and formulate view on-
(a) State's Plans and programmes relating to these departments and their

implementation;
(b) Report of Public Undertaking under these department;
(c) Reports of any statutory or other body, including any Commission of Inquiry,

which are laid before the House relating to these departments and
(d) Annual Performances Reports of these Departments.

The Subject Committee shall not examine or investigate matters of day-to-day
administration.

The Committee held 40 sittings during the year 2025-2026 (till finalization of the
Report)
The Chairperson while thanking the Hon'ble Speaker for nominating them as the
Chairperson of the Committee and also assured that with the cooperation of the other
Members and Officer/ officials, the Committee will work a lot for improving of the
working of the concerned departments.



Sr. Desire Information
No

2

Hiqher Education
Reply in English

In respect of the question Requisition of 2424 posts of

the Committee Assistant Professor (College €q-zf) uqno. 1,
1

the Cadre) Group B various 2424discussed about
vacancies of Assistant subjects has already been 24.07.2024
Professors in Universities/ sent to HPSC on 24.07.2024
Government Colleges, and same advertised by

02.
the HPSC on 02.08.2024.thereupon, 08.2024 & I

representative of the Further HPSC has also

department replied that issued the exam Schedule
out of total sanctioned and Exam are being

vera-TTpost of 8137, 3364 posts conducted by HPSC.
have been filled up, 4773 It is submitted that the
posts are lying vacant and Department has already zrg m-TFT
2095 Guest Lecturer are granted permission to fill up
working the sanctioned vacant posts -$ -Q
presently,therefore, now of teaching and non-teaching q--Rt
total 2678 vacancies are in State Universities which
left vacant since 2020.The were lying vacant for more

also than two years. The Details ofdepartment
(Rra-PT 1104explained the reason Of posts is attached Flag-I
1229) Ipendency of vacancy by (Teaching 1104 and Non-

stating that due to Teaching 1229)
in theamendment

guidelines of the UGO, the
rules wereservice

amended and the process
of such amendment took
a one year, moreover, to

settle the roaster from the
Welfare of Social Justice
Empowerment,

Castes,Scheduled
Scheduled Tribes and
Backward Classes &

(SEWA)Antyodaya
Department, the approval
is yet to be get from the
Chief Secretary to Govt.
Haryana. The department
assured to the Committee
that the process to fillup

the said vacancies is
oin on which will -c-1 be



3

Reply in EnglishSr.

No

2

Desire Information

completed in 3 to 5
themonths.Upon

of theassurance
thedepartment,

Committee was asked to

the department to fillup
these vacancies and
submit the action taken
report to the Committee at

the earliest which will be
in thetaken up

subsequent meeting.
In respect of the question
no. 2, the Committee
discussed about the

transport facilities to be
provided to the girl
students to reach their

Colleges,theGovt.
representative of the
department replied that

upon the Chief Ministers
theannouncement,

facility of free buses for
the girls students of

Polytechnic Colleges &
Schools was to be given

Transportby the
Department who was the
Nodal Department and

ter

Regarding this point, it is
stated that the Aadhar based

andaddressesvillage
number of girls students
come from each village of
various Govt. Colleges who (96029—1tHTIT
want to avail free transport
facility (96029-admitted by

27.01.2025the department) had been
provided to the Transport Tre
Department through Google I

Sheet Link Vide letter
27.01.2025 Apart from this,

had -zh-q-q-r -$1departmentthe
communicated with the
transport department vide

25.02.2025 15.04.2025 ENTletter dated 25.02.2025 and
15.04.2025 for providing a

the said Department had copy of the SATHI (Safe and 3Få a-a
started the pink buses
under the slogan of "BETI
BACHAO BETI PADHAO"
in this regard. But the
representative of the
department could not
replied satisfactorily upon
the free bus services
either provided or not by
the
Department.
suggested
Transport

Transport
They have

thethat
Department

Transport IAccessible
Haryana Initiative) Scheme
to appoint a Nodal Officer,
the reply of which is still
awaited from the Transport
Department. After the
scheme is provided, the
Nodal Officer will be
appointed and the Name,
Post, Contact details and E-
mail of the officer will be
shared with Transport
Department (Nodal agency).
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No

also be orally examined
togetherwith their

4

Reply in English

Deputations/shifting of

3

department to clear the

uncertain position of free

bus services. The
Committee acceded the
suggestion of the

representative of the
department and decided
that the Transport
Department and Higher
Education Department be
called togetherly for oral
examination upon such
matter in the subsequent
meeting. The Committee
also recommended that
the Transport Department
be directed to furnish the
fresh district wise detailed
reply in respect of free bus
services providing to the
girl students
In respect of question no.
3, the Committee discuss
the criteria of deputation
of teaching staff from one
college anotherto

college,the departmental

Headquarter of Assistant/ $1
Associate Professors in

Govt. Colleges from one
Govt. College to another
Govt. College are being

-$representative explained made as per vacancy
that neither such kind of [workload available for 180

criteria is available, nor days, after the approval of 180

policy has been formulate Hon'ble CM.
in this regard as the The policy of deputation from
Higher Education Officer private aided Institutes to
available on the district

Govt. Colleges is enclosed at qrlTq5T—2

level may make the Flag-2
arrangement of staff for 2
to 3 months as per
necessity.The department
also provide the data in

respect of deputation of

the staff which has been
ke t in record. The



Sr. Desire Information
No

5

Reply in English

4

5

Committee observed that
the department have to

formulate the policy of

deputation under which
the teaching staff may be
deputed accordingly.

for Govt. g-rq-$rqIn respect of question no. Recruitment
Colleges is made by HPSC4, the Committee discuss

upon the criteria of Which is constitutional
recruitment of Professors, Body/Recruiting Agency and g-ä-€r -Gr

Criteria of recruitment of the -$Assistant Professors in

the Govt. Colleges of the Assistant Professor is
decided at the Level ofUniversities and the

added Colleges of HPSC. It is submitted that the
copy of memo no KW 8/36-Haryana. The
2009 C-IV (3) dated $1departmental
18.04.2023 -regarding therepresentative stated that

the selection of the revised criteria for the --«-•äex
Assistant Professors are recruitment of Assistant 8/36—2009 18.

made by the HPSC or Professor and Principals in
04.2023 $1

the Govt Aided Colleges isrecruitment agency as per
hereby enclosed (Flag-3)their criteria.The

the Q-Tådepartment could not With regard to

provide the exect criteria recruitment in Universities, it
t he Q.:räof recruitment, therefore, is submitted that

recruitment in the statethe Committee
Universities is made at their -$ $1 GTT8rrecommended to submit

the criteria of recruitment own level as per provisions I q•-ä
— provided under the Act of the frrg,dully approved from the

Universities.competent authority and respective
However, to make uniformitymade the recruitment
in the recruitment of theaccordingly.
Universities, a proposal has
been submitted to the Govt. 1

to make the recruitment in the
Universities through HPSC
and HSSC.

In respect of question no. The information related to

the posts of Principals in vrq-$ru5, the Committee discuss
the matter of regular Colleges q--qstGovernment
vacancy of the Principal in situated in State Of t:
the Govt. Colleges and Haryana is as follows:-the representative of the
Admin de artment
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Reply in English

Tot
al
coll

ege

185

Forty

Total
college
s in

which
the
post of

Princip
al is
not
sanctio

07

Colleges
in which
the
Principal
is

approved.

177+6

183

Total is
the
principa
regularl
working

98

not
hav
e
regu

85

185 07

zFTZf

8598177+
6

(DD)
= 183

6

assured the Committee
that such will be fillup at

Thethe earliest.
Committee took a serious
note in this regard and
directed to fillup the
vacant post of Principal as
soon as possible and also
furnish the action taken
report to the Committee in

this regard.

In respect of question no. 6,

the Committee discuss the

matter of workload upon the
Professors/Assistant
Professors in the Govt.

Five (45) posts are to

be filled from direct quota for
which the process for
amendment of rules is

underway. After amendment
of rules, the requisition for
direct recruitment to the post
of Principal will be sent to

Haryana Public Service
Commission. Action is being
taken to fill the remaining
posts of promotion quota.

Note:-Amarnath Bhagat Jai
Ram Kanya Mahavidyalya,
Serdha has been taken over
by the Govt. vide Order No.
08/08-2022 C-lV(3) dated
15.10.2024 and admission of

girls students will start from
academic session 2025-26
through online admission

process.

EducationHigher
Department Haryana has
already sent the requisition to
fill up 2424 posts of Assistant

variousinProfessors

Q-Tä (45)

08/08—2022
€104(3) 15.10.2024

2025—26
-Q i7TT I

Rra-1T

2424 24.

07.2024



Sr. Desire Information
No

Colleges and Universities.
The Committee observed
that the available Professors

less than theare
requirement, resultantly,
workload of the vacant posts
is shifting upon the working
staff which badly effect the
study of the students,
therefore, the Committee
recommended to look into
the matter and fillup the
vacant posts of the
Professors/Assistant
Professors to release the
workload so that the

7

Reply in English

subjects to HPSC on I

24.07.2024. As and when the y-rq
recommendation is received
from HPSC, vacant post will GTIVTT I
be filled up immediately.
As per record the criteria for

2020assessment of workload
mentioning norms required
as per NEP 2020 are

-G-•a-q Ienclosed at Flag-4.

Recently, State Government
(Higher Education 10
Directorate) allowed to fill up 1104 ma-p•r
1104 teaching and 1229 non- 1229 -qi

maximum time be provided teaching posts to IO State -ato the students for their

7

8

study.

In respect of question no. 7,

the Committee discuss in

respect of the number of the
Govt./Private Universities
established in the state of

and theirHaryana
ranking/grade.The
departmental representative
explain the strength in this
regard in detail as well as
criteria to established the
Private Universities in the
UNP State. From the reply of

thethe department
Committee was satisfied and

Universities.
The universities have the -er RTE-TUT
right to advertise the posts -$T -fi-å
and recruit the teaching and 3TfÄ--$T( I
non-teaching as per their
requirement.

At present out of 10 State 10
Public Universities + 07

Universities,

there was no
recommendation given in

this regard.

In respect of question no. 8,

the Committee raised the
issue of not started the
Govt. College in village

of RatiaNagpura
Constituenc for which 10

Universities are accredited
and out of 25 Private
Universities, 10
accredited in the State of

Haryana. The ranking of the
Universities is attached.
(Flag-5)

A demand was received from
Shri Laxman Napa, MLA
(Ratia) regarding

Government Girls College in

Nagpur village falling under
Ratia Assembl Constituenc

25 10

-era..qvr



Sr. Desire Information
No

acres land has been given
since 3 year ago by the

Gram Panchayat. The
departmental
representative assured to

the Committee, the such
matter will be resubmitted
to the government for

approval, thereupon, the

Committee recommended
to refer the matter to the

Government strongly with
the recommendation of the
Committee and also submit
the action taken report to

the Committee which will
be take up in the

subsequent meetings.

In respect of question no. 9,

the Committee raised the
9

issue that the Government
College Gannaur is not
having own permanent
building, teaching Works,

8

Reply in English

in which he informed that the
village is ready to provide 10 -t 10

acres of land for the A@5-g
establishment of Nagpur I
College. It is noted that the
State Government has a policy 20

of opening a Government
College within a radius of 20 $1
kms. Accordingly, the matter 3

was considered that 3 20
Colleges,Government

namely, Government College,
14 $1

Fatehabad at a distance of 20
kms, Government College,
Ratia at a distance of 14 kms 16 $1
and Government Women
College, Ratia at a distance of 31FflÄT, q-a5

16 kms and in addition, a
Government aided private (fio$ro)
college, Manohar Memorial
(PG) College, Fatehabad is

providing higher education 20

within a radius of 20 kms from
Districtvillage Nagpur,

Fatehabad. The matter has
been filed by Hon' ble Chief -q-r&a
Minister, Haryana.

The matter is related to the
of the 2023announcement

establishment of Government
College, Ganaur, Sonipat in

I q-tq-rq -Äthe year 2023 by the Hon'ble
Chief Minister. At present, the

staff, own regular Principal college is running in the

and class IV Employees.
Upon the reply of the

departmental
representative the

Committee notwas
with thesatisfied

progressive report for open
the Government College in

andGannaur
recommended to submit

actionfreshthe

of Q--TEFT 2023—24temporary building
Senior 1 FFF-FT 129Government

Secondary School, Ganaur I
from the year 2023-24. 129
students are studying in this

ft-q-q, -q-æ:i-q -$1college.
It is stated that Deputy 10 10 -g-rq--$rq

Commissioner was identified -$ f*-q.tÜT

10 acres 10 maria land of

Municipal Corporation, Ganaur
for the construction of the

09.08.2024of Governmentbuilding



Sr. Desire Information
No

9

Reply in English

Ganaur.Haryana $1taken/progressive report in College,
this Urban Bodies Department vide 19.01.2021

letter dated 09.08.2024 had
requested the District
Municipal Commissioner,

10 10Sonipat to transfer 10 acres 10
marla selected land of

Municipal Committee, Ganaur
Ofat costa

18,99,43,798.24/-

Higher Education Department
for construction of building of

Government College, Ganaur,
Sonipat as per the policy dated 14.02.2025
19.01.2021 of the Revenue
and Disaster Management
Department. fä-g -$31
As per the order passed by the 7TH
Hon'ble Chief Minister on
14.02.2025, the matter has
been sent to the Finance
Department to make provision 24/— R-q-q,

of budget to provide the total
Rs. ft--€Tofamount

to Municipal
Corporation, Ganaur for

transferring the land of

Government College, Ganaur
(Sonipat) in the name of

Higher Education department. -GT
Therefore, it is stated that after

the provision of the above ft-qto-r

amount from the Finance
Department and transferring I
the identified land of the
college to the name of the
Higher Education department,
further action will be taken for P?)
the construction of the building.

At present, following teaching
staff (on deputation) are
working in Govt. College,
Ganaur:-

Subject Remarks



Sr.
No

Desire Information

10

Reply in English

English

Hindi

Political
Science

History

Comp
uter

Science

1 faculty is deputed
by DHEO from

GCW Murthal to

GC Ganaur for

three days in a
week

1 faculty is deputed
by DHEO from GC
Kharkhoda to GC
Ganaur for three
days in a week
1 faculty is deputed
by DHEO from

GCW Mohana to

GC Ganaur for two
days in a week

1 faculty is deputed
by DHEO from

GCW Murthal to

GC Ganaur for two
days in a week

I faculty is deputed
by DHEO from

GCW Gohana to

GC Ganaur for two
days in a week

qrq-$r-q

RTGT$r-q

Economic I faculty is deputed
by DHEO from GCs
Kharkhoda to GC
Ganaur for three
days in a week

Gegraphy 1 faculty is deputed
by DHEO from

GCW Murthal to

GC Ganaur for

three days in a
week

Physical Nil

Education

Maths 1 faculty is deputed
by DHEO from
GCW Murthal to



Sr. Desire Information
No

11

Reply in English

GC Ganaur for one
day in a week

Commerc 1 faculty is deputed
by DHEO from GC
Barota to GC
Ganaur for one day
in a week

Due to shortage of teaching staff
in Govt. Colleges, vacant regular
post will be filled up after receipt
of recommendation from HPSC
as department has sent the
requisition of 2424 posts of

Assistant Professors in various
subjects, to HPSC.
The staff approval (SNE) to

sanction the teaching & non-
teaching posts for Government
College Ganaur, Sonipat has
been received from the Hon'ble
Chief Minister. Now the matter
has been sent for approval of

Finance Department / SFC
meeting through CFMS No.
3627, dated 23.4.2025.
However, the drawing and

ofdisbursing powers
Government College, Ganaur is

the Principal,given to

Government College for

Women, Murthal (Sonipat).

fä-g g-Q5

gfäfågf?fi

2424
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No

12

Reply in English

a-a 3627,
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The Committee after detailed discussion with the Departmental
representativesmade the followingrecommendations:

During the oral examination of the representatives of the transport department,
the Committee observed that lack of accessible and affordable transportation
remains one of the significant barriers to continued education for girls,

particularly in rural and remote areas. Therefore, the recommendsthe following:

2.

3.

Deployment of dedicated bus services covering all villages, with routes
aligned to school and college timings.
Ensuring safety measures such as installation of GPS tracking systems,
appointment of trained drivers and conductors, and where feasible,

deployment of female staff.
Establishmentof proper bus stops and waiting shelters in villages.

The Committee recommendthat all sanctioned vacant posts of teaching and non-
teaching staff in State Universities be filled without delay to ensure smooth
academic and administrative functioning. The Committee further recommend that
necessary steps for expediting the recruitment process in the larger interest of
higher education in the State be taken.
During the oral examination, the departmental representatives has intimated that
45 posts of Principals are to be filled from direct quota for which the process for

amendment of rules is underway and after the amendment of rules, the requisition
for direct recruitment to the principal will be sent to Haryana Public Service
Commission. Therefore, the Committee recommend that process of amendment
of the service rules be expedited and the vacant posts be filled up at the earliest.

During the oral examination, the departmental representatives has intimated that
Higher Education Department has sent the requisition to fill up 2424 posts of
Assistant Professors in various subjects to HPSC and further intimated that State
Government (Higher education Directorate) allowed to fill up 1104 teaching and
1229 no-teaching posts to 10 State Universities. Therefore, the Committee
recommend that necessary steps be taken by the department to fill up all the
vacant posts at the earliest under intimation to the Committee.

During the oral examination, the departmental representatives informedthat there
are 14 government universities in the state out of which IO are of Higher
Education and 4 are of technical education, out of these seven of our universities
have been accredited. The departmental representatives also informed that out of

25 private universities 10 universities have been accredited. The department
informed that further process of accreditation has been stopped by Government
of India. Therefore, the Committee recommend that department should take up
this matter with the concerned authoritiesand necessary steps be taken should
be taken to get accreditation of all remaining universities who fulfills all the terms
and conditions.
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Health Services Department

fbm $1 Budget estimate from State Government for F.Y. 2024-
25

1

2

2024 31 2025

•

Total Sanctioned budget for FY2024-25 — Rs.

712 Crore
Total budget received for FY2024-25 (till
17/12/2024) - Rs. 595.80 Crore

Total budget utilized for FY2024-25 (till
17/12/2024) - Rs. 595.80 Crore

Remaining budget to be received from state

government for FY2024-25 — Rs. 1 16.20 Crore

Additional budget demanded for FY2024-25 —

Rs. 646 Crore

A total of 39 Hospital are empaneled under Ayushman
Bharat as per online Hospital empanelment Portal
Status. List of empaneled Hospitals attached at flag "A"

Hospitals Empanelled under PMJA Y of District Faridabad As on 13/122024

Sno

2

3

4

5

6

7

8

Hospital ld

HOSP6G03756

HOSP6G02631

HOSP6G02634

HOSP6P03654

HOSP6P04621

HOSP6P00562

HOSP6P02045

HOSP6P03431

Hospital Name

ESI HOSPITAL
SECTOR 8

FARIDABAD

Civil Hospital
Faridabad

SUB DIVISINAL
HOSPITAL

BALLABGARH

Apurva Nursing
Home

Shanti Devi
Memorial
Hospital

Surya Ortho and

Trauma Centre

GOYAL
HOSPITAL

R K HOSPITAL

District

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

Hospital

Type

Public

Public

Public

Private

(For Profit)

Private

(For Profit)

Private
FARIDABAD

(For Profit)

Private
FARIDABAD

(For Profit)

Private
FARIDABAD

(For Profit)

Application
Status

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital

Approved for

Empanelment
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10

11

12

13

14

15

16

17

18

19

20

21

22

23

15

HOSP6P13961

HOSP6P03717

HOSP6G03413

HOSP6G03438

HOSP6G03414

HOSP6P05442

HOSP6P03485

HOSP6P88062

HOSP6P01620

HOSP6P03397

HOSP6P04071

HOSP6P04763

HOSP6P111368

Hosp6pl 19714

HOSP6P68610

Handa Medical
Centre

AL FALAH
HOSPITAL

FRUI

community
Health center
Kheri kala

p AWAN
HOSPITAL UNIT

2

NATIONAL
INSTITUTE OF
MEDICAL

SCIENCES

Doctor today ivf

and multi

specialty hospital

Park Hospital A
unit of Aggarwal
Hospital and

Research
Services Pvt Ltd

SANTOSH
MULTISPECIALI
TY HOSPITAL

CENTRE FOR
SIGHT

FARIDABAD

PAWAN
HOSPITAL

Supreme
Hospital Private

Limited

DRISHTI EYE

CENTRE

SARVODAYA
HOSPIT AL AND

RESEARCH
CENTRE A
UNIT OF
ANSHU

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

Private

(For Profit)

Private

(Not For
Profit)

Public

Public

Public

Private

(For Profit)

Private

(Not For
Profit)

Private

(For Profit)

private

(For Profit)

Private]

(For Profit)

Private

(For Profit)

Private

(For Profit)

Private

(For Profit)

Private

(Not For
Profit)

Private

(For Profit)

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for
Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment



24

25

26

27

28

29

30

31

32

33

34

35

36

37

38

16

HOSPITALS
LTD

AASTHA EYE
HOSP6P121285 CENTRE

Amrita Institute

of Medical
HOSP6P147601 Sciences and

Research Centre

HOSP6G178316

HOSP6G178194

HOSP6G178540

HOSP6G178181

HOSP6G178577

HOSP6G178500

HOSP6G178176

HOSP6G178496

HOSP6G178352

HOSP6G178989

HOSP6G179009

HOSP6G178354

HOSP6G179133

PHC Dhouj

PHC Mohna

PHC Panhera
Khurd

PHC seekri

PHC Pali

PHC Anangpur

PHC Fatehpur
Tagga

PHC Fatehpur
Billoch

PHC Dayalpur

CHC Kurali

CHC Tigaon

PHC Chahainsa

PHC palla

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

FARIDABAD

Private

(For Profit)

Private

(Not For
Profit)

Public

Public

Public

Public

Public

Public

Public

Public

Public

Public

Public

Public

Public

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for
Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital

Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital

Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment

Hospital
Approved for

Empanelment
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Manavta Private
39 HOSP6P89582 Hospitals Private FARIDABAD (Not For

Profit)Limited

Hospital
Approved for

Empanelment

3

4

5

6

7

QQT

Under Ayushman Scheme, total of 1 ,963 hospitals (State
-1074, Out of state- 889) payment are pending.
Payments are pending from the month of September
2024.

25,695 cases (which are claim raised but not paid) are
pending to be paid withclaim raised amount of 77.89 Cr.

Hospital Wise Detail Attached on second sheet i.e.
pending cases of hospitals.

• Total Budget estimate demanded by the Office for
FY 2025-26 -Rs. 1700 Crore

-(CHIRAYU Scheme -Rs. 1500 Crore and AB-PMJAY
SECC Scheme -200 crore)

The total number of beneficiaries in Haryana is
1 ,51 ,28,112, and 1,21 ,27,325 cards have been
generated. Over 80% of the target has been achieved,
with only cards remaining. Extensive IEC
campaigns will be conducted to cover the remaining
beneficiaries. Village/Ward-level camps will be
organized to achieve saturation of Ayushman Cards for
the remaining beneficiaries, with the support of

CSC/VLE. The services of ASHA, ANM, and PRI will be
utilized to mobilize the beneficiaries.

As per PC-PNDT Act, the ultrasound machine can be
operated by qualified and trained healthcare
professional only after the getting the registration done
from the appropriated authority under the Act. The
details of the Ultrasound machines available/under

procurement/Demand under consideration at various
types of health institutes under the State Health
Department is as follow:-
Sr.
no.

2

Type of Number of
Ultrasoundhealth

facility machines
available

District

hospital

(DCH)

Sub
district

hospital

(SDCH)

30

7

Indents already Demand under
considerationsent to 0/0

HMSCL for

procurement

5

1



8

9

sub Health

Centre/Primary Health Divisional
Health
Centre

t? Centre/Community Health
Centre and Sub Divisional Health
Centre.

3

4

5

6

Sr.

no.

2

3

4

5

6

7

Sr.

no.

2

3

18

Civil

Hospital

(CH)

Communit
y health

center
(CHC)

Polyclinic
sector 31
Gurugram

MLA
Hostel
Dispensar

Total

Category

Hospital A
(501 beds &
above)

Hospital B

(201 beds to

500)

Hospital C

(101 beds to

200)

Hospital D

(upto 50 beds)

Hospital E

(CHC)

Hospital F

(PHC)

Hospital G

(SHC)

Dist.

Ambala

Bhiwani

Ch. dadri

3

3*

45

Population/Unit

5.00 lacs
population

2.50 lacs
population

1.00 lacs

population

1.00 lacs
population

I .00 lacs
population

upto 30,000
population

upto 5000
population

2022

6

Plot Area (approx)

06 Acre to IO Acre

04 Acre to 06 Acre

02 Acre to 04 Acre

2 Acre to 03 Acre

2 Acre

1 Acre to

0.50 Acre

2023

6

Area for
Residence
(approx)

1.5 Acre

1 .O Acre

0.6 Acre

0.45 Acre

0.30 Acre

0.15 Acre

2024

deathCase

363

123

363

Death

o

o

o

Case

551

278

970

Death Case

204

175

214



6

IO

11

12

13

14

15

16

17

18

19

20

21

22

23

19

Faridabad

Fatehabad

Gurugram

Hisar

Jhajjar

Jind

Kaithal

Karnal

Kurukshetra

Mahendergarh

Nuh

Palwal

Panchkula

Panipat

Rewari

Rohtak

Sirsa

Sonipat

Yamuna
Nagar

Total

13

162

440

1799

109

535

117

335

104

72

12

2022

281

324

254

291

317

932

8996

o

5

0

o

2

o

5

18

276

625

385

340

118

560

263

31

114

317

403

304

467

332

634

8081

5

0

II

138

129

186

626

Ill

141

624

283

62

13

29

1324

314

411

217

488

513

190

6469 9
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The Committee after detailed discussion with the Departmental
representativesmade the followingrecommendations:

After the oral examination, the Committee recommend that strict instructions be
issued to all the empaneled hospitals in the State that they should not refuse
treatment to any beneficiary under the Ayushman Scheme under any
circumstances and also recommend that a committee of senior officers of

department be constituted which will visit the empaneled hospitals across the
State and ensure that all the beneficiaries get the benefit of the said insurance
scheme and strict action be taken against the management of the hospitals in any
kind of lapses are found.

The Committee also recommend that the department should ensure that
ultrasound machines are available in all district hospitals, sub district hospitals
and civil hospitals and also appoint trained health professionals for smooth
functioning of all the machines.
During the oral examination, the departmental representatives informed that the
proposal for upgradation of 82 Primary health centers is under consideration with
the Government. Therefore, the Committee recommend that all the 82 Primary
Health Centre pending for upgradation be upgraded as soon as possible. The
Committee also recommend that all announcementsmade by the Chief Minister
in this regard be given top priority.



Sr.
No.

2.

3

4.

5.

6.

7.

8

9

21

Skill Development & Industrial Training Department
Question of Technical Education Committee Haryana Vidhana Sabha.

Broad detail on which the Budget estimates for the current year are based, along with
the budget estimates head wise.

Volume of work in the Department and its subordinate Offices covering the period of

budget estimates. The budget estimates for the last four years head-wise may also be
supplied.

Scheme or projects which the Department has undertaken (the name and details of

the Scheme. The estimate of expenditure and period within which likely to be
completed, yield if any, progress made to date, should be stated)

Actual expenditure incurred under each sub-head of estimates during the preceding

three years.

Reasons for variations, if any, between the actual of the past four years and the current
estimates.

Annual Reports, if any issued by the Department on its working.

Documents pertaining to current State's five years plan programme relating to

Department and their implantation.

District wise list of all the Government ITI's and affiliated/non-affiliatedPrivate ITI in

Haryana. Also mentioned total number of Trades alongwith strength of the Male &
Female Students.

Act and Rules governing the Government IT I's and affiliated/non-affiliatedPrivate ITI's.



SKILL DEVELOPMENT AND INDUSTRIAL TRAINING, HARYANA
Information related to point no. I: Broad details on which the budget estimates (along with the budget estimates head wise)

for the current year are based.
FY 2025-26

Sr. No.

2

3

Major Head

2230-Labour,
Employment

& Skill
Development

Com
ponent

Revenue

Nature
of

Scheme

State

Scheme

State

Scheme

State

Scheme

Sub Head I Name
of scheme with
code

Skill Development
and Industrial
Training -

Establishment
Expenses
P-01-15-2230-03-
001-99-98

Skill Training for

Scheduled Castes
students
P-01-15-2230-03-
789-99-51 (SCSP)

Apprentices Training
of Skilled Craftsmen

Budget
Estimates
Submitted to

Planning
Department I

69658.00

3230.00

842.00

Original

Budget
provided
by F.D.

51903.13

3000.00

596.12

Exp. Upto
1st

Quarter
(30.06.202

5)

14300.82

682.16

133.68

Exp. Upto
2nd quarter

(upto
24.8.2025)

20420.44

968.46

209.22

(Rs. in lakh)

Major details on which the Budget Estimates for the

current year 2025-26 are based

I. For payment of salaries and allowances to the staff of

Headquarters and Sub-Offices.

2. For procurement of office supplies and raw materials
required for training purposes.

3. To reimburse the cost of tool kits to all General

Category girl students of Govemment ITIs.
4. To provide stipends to 25% of meritorious students.

5. To provide financial assistance to Sainik Parivar

Bhawan and its seven ITIs.

6. For procurement of IT equipment under the

computerization object head.

7. For meeting the handling costs of ERP maintenance
and server payments.

8. To provide financial assistance to girl trainees of

Government ITIS.

9. To reimburse the passport fee of students.

1. For payment of salaries and allowances to the staff of
40 Wings under SCSP
2. For procurement of office supplies and raw materials

required for training purposes.

3 To reimburse tool kit, maintenance allowance and
tuition fee to all SC students (boys & girls) of Govt. ITIS

I. For payment of salaries and allowances to the staff of
Sub-Offices.



4

5

6

7

8

9

10 2230-Labour,
Employment

& Skill
Development

Revenue

State

Scheme

State

Scheme

State

Scheme

State

Scheme

State

Scheme

css
(Sharing

basis

70:30)

css
(Sharing

basis

60:40)

P-51-15-2230-03-
003-97-51

Irrecoverable Loans

Written Off

P-01-15-2230-03-
792-99-51

Guru Shishya

Kaushal Samman
Yojna
01-15-2230-03-190-
97-51)

Establishment of
Haryana Skill

Development
Mission (P-01-15-

2230•03001-92-51)

Contractor Saksham

Yuva Scheme

P-01-15-2230-03-
190-96-51

Drone Didi Scheme

P-01-15-2230-03-
003-59-51

Up-Gradation of ITIS
into Model ITIS

P-02-15-2230-03-
003-60-51

Skill Acquisition and

Knowledge
Awareness for
Livelihood

(SANKALP)P-02-15-
2230-03-199-99-51

20.00

2000.00

14074.00

3688.00

4824.00

1.00

1105.00

20.00

1000.00

4500.00

3688.00

4824.00

1.00

1105.00

0.00

0.00

0.00

0.00

0.00

0.00

0.00

2.67

0.00

0.00

0.00

0.00

0.00

0.00

2. To pay stipend to apprentices engaging in HQ and

every Govt. ITIS every year.

3. For conducting of Job Mela in Govt. ITIS

Unforeseen expenditure to waive off the interest of

loan/advance of officials who die while in Govt. service

To recognize and certify the skill set of the 25000
craftsmen as trade gurus and engagement of 75000
apprentices with trade gurus for skill based
apprenticeship training

To provide skill training to 65000 trainees and to set up
06 incubation centres.

To train and up-skill 5514 youths having Diploma or
Degree qualification in Engineering so that they can
unlock new carrier opportunities in the field of

Engineering for their professional development leading
to better entrepreneur avenues and enabling them to

perform as Works Contractor.

To provide drone pilot training through Drone Imaging

and Information Services of Haryana at Karnal to train

4500 sisters (approx.) of 450 women SHGs

The existing project is completed. Token budget

provisions has been kept in view of the anticipation of

new projects of Government of India

Budget provision was kept in view of this project would

continue, but the Gol has announced the closing of this

project
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12

13

14

15

16

17

6202 -Loans
for Education,
Sports, Art &
Culture

2204-Sports
and Youth
Services

CSS
(100%)

CSS
(100%)

CSS
(100%)

State

Scheme

State

Scheme

State

Scheme

Total of Revenue Component [Al

Organising Special

Training for S.C.,

S.T. under Special

Central Assistance

System
P-03-15-2230-03-
003-74-51

National
Apprenticeship
Promotion Scheme

P-03-15-2230-03-
190-98-51

Pradhan Mantri
Kaushal Vikas Yojna
P-03-15-2230-03-
190-99-51

Loans to Shri
Vishwakarma Skill

University at village

Dudhola District
Palwal

P-01-15-6202-02-
105-93-51

Establishment of
State Youth

Commission
P-01-15-2204-51-
104-45-51

Youth Development
Scheme
P-01-15-2204-51-
104-54-51

Skill Training for
Sheduled Castes

students

30.00

1.00

1.00

18800.00

110.00

1235.00

119619.00

2200.00

30.00

1.00

1.00

10000.00

100.00

500.00

81269.25

1400.00

0.00

0.00

0.00

000

6.61

13.04

15136.31

25.15

0.00

0.00

0.00

0.00

11.86

28.54

21641.19

50.734250-Capital
Outlay on
Other Social

Services

Capital State

(M&E/ Scheme
Furniture)

Budget provision has been made as the funds likely
received from Welfare of SCs & BCs Department,
Haryana.

As the funds are being received from Gol directly in the

SNA bank account. Therefore, only token budget

provision has been kept.

In view of anticipation of receipts of funds under new
version of PMKVY 4.0, token budget provision has been

kept.

University shifted to main campus. Accordingly, funds

required for revenue and capital assets

For establishment expenses of Youth Commission

For registration of Youth Clubs in Haryana and to

conduct the Youth Festival at District Level and State

level and other Programmes for the development and

empowerment of Youth in Haryana.

1. For purchase of Machinery equipment through DSD

Haryana and petty tools/ equipments through IO

Committees constituted under Chairmanship of

Principal, Govt. ITIS
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19

Capital
(Major

Works)

Capital
(Major

Works and
Machinery

Fumiture

State

Scheme

State

Scheme

mi-18-4250-51-
789-99-51 (SCSP)

Training Building for

Scheduled Castes
Wings
mi-08-4250-51-
789-98-51 (SCSP)

Creation of

Infrastructure for

Development of

Industrial Training
and Modemisation
of Machinery &
Equipment
P-01-15-4250-51-
201-94-51-N-V-

Total of Capital Component [B]

Grand total of Revenue and Capital Component [A+B]

500.00

11000.00

13700.00

133319.00

300.00

9000.00

10700.00

91969.25

13.61

1034.12

1072.88

16209.19

2. For purchase of furniture items in 40 wings

13.61 For construction work under SCSP.

1441.13 1. For purchase of Machinery / equipment through

DSD Haryana and petty tools/equipment through IO

Committees constituted under Chairmanship of

Principal, Govt. it is

2. For purchase of fumiture items in 188 Govt. ITIS
3. For ongoing/remaining construction work of

buildings of 12 new Govt. ITIS (Indri, Khewra,
Shahbad, Sandhala-SandhaIi, Jamba, Badopatti,
Phulia Kalan, Barwala, Nalvi, Sisai, Pegan and

Chulkana) and 01 existing Govt. ITI Gurugram and

for providing Solar System, Drinking Water facility
and repair of buildings

1505.47

23146.66

01



Skill Development and Industrial Training, Haryana
Information related to point no. 2 (partial). The budget estimates for the last four years head-wise

FY 2021-22

Name of Original

Rs. in lakh

Revised OnlineRevised
Budget

Online
Exp.

FY 2022-23
Original Revised
Budget Budget
Provision

Online
Exp.

FY 2023-24
Original Budget
ProvisionScheme

and

Object
Heads

Budget
Provision

State Schemes

P-01-15-2204•51-104-45-51-N-V- Establishmentof State Youth Commission

02-Wages

04-TraveI Expenses

06-Rent, Rates and
Taxes

21 -Motor Vehicle

34-0ther Charges

67-Medical
Reimbursement

69-Contractual Service

88-Computerisation (IT)

98-Furniture

Scheme Total

Schemes shifted from Sports

Department to Skill Development &
Industrial Training during FY 2023-24

Schemes shifted from Sports

Department to Skill Devebpment &
Industrial Training during FY 2023-24

Schemes shifted from Sports

Department to Skill Devebpment &
Industrial Training during FY 2023-24

P-01-15-2204-51-104-54-51-N-V-Youth Development Scheme

09-Grant-in-Aid-General Schemes shifted from Sports

Department to Skill Development &13-
Industrial Training during FY 2023-24

Hospitality/Entertahment

Expenses

34-0ther Charges

37-Payments out of
Discretionary Grants

52-Gifts

59-Prizes and Awards

o

10

2

6

26

2

2

50

IO

5

194

5

35

Revised
Budget

0.5

0.5

0.5

0.6

0.5

5

0.5

0.5

9.6

10

5

194

5

35

Online
Exp.

0.34

25.45

25.79

0.65

110.86

9.35

2024-25
Original

Budget
Provision

0.8

1.5

4

0.6

0.6

14.5

2

25

10

5

244

5

35

Budget

2.5

30

33.5

250

12

Exp.

2.21

26.8

0.61

29.62

0.26

246.1

10.7



Scheme Total 250 250 120.86

P.01-18-2230-03-001-90-51-R-V- Performance Linked outlay (PLO) for Skill Development and IndustrialTraining (ITV-PLO-REV)

34-0ther Charges

Scheme Total 3000

0.01

0.01

5000

5000

0

"-01-18-2230-03-OOI-91-51-N-V- Vishwakarma Skill University at village Dudhola District Palwal

09-Grant-in-Aid•General

43-Grant for creation of

capital assets

Scheme Total

74-SpeciaI Component
Plan for SC

Scheme Total

01-SaIary

02-Wages

03•Dearness Allowances

04-Travel Expenses

05-0ffice Expenses

06-Rent, Rates and
Taxes

09-Grant-in-Aid-GeneraI

12-Scholarships and

Stipends

18-Maintenance

21 -Motor Vehicle

24-Material and Supply

33-Professional and
Special Services

34-0ther Charges

45-P.O.L

6000

15000

21000

1500

15000

16500

4046.11

3

4049.11

Establishmentof Haryana Skill Development Mission

1000

20

1020

1668

20

1688

1688

1688

4980

20

5000

3943.92

20

3963.92

2546.1

2546.1

1245

1245

1000

1000

o

o

4980

20

5000

o
o

699

700

550

300

4980

20

5000

263

1499

1500

257.06

1154.15

1154.15

Directorate of Industrial Training& VocationalEducation Renamed as Skill development and IndustrialTraining -Establishment Expenses

25000

1.75

5600

200

154.6

11

25

200

8

10

1457.79

15

22

20000

1.75

4200

80

160

8

745.32

120

5

15

1000

13

22

18080.96

1.1

4257.53

85.33

135.32

6.1

745.32

9186

3.04

10.37

1079.17

197.91

10.99

18.84

23000

2

6000

120

150

10

660

150

6

15

1200

250

15

25

20500

85

150

6

1844

80

5

15

1000

200

15

20

17829.7

1.18

5887.87

85.7

142.67

5.86

997

80

4.87

11.6

990.02

185.24

12.55

16.72

22000

2

8000

100

150

8

1540

150

8

15

1100

250

18

25

21980

8796

71.17

125

6.5

700

155

7

6

981.14

209.34

12.38

15

21456.77

1.96

8615.65

71.5

124.99

4.51

639.44

86.69

6.45

5.77

856.98

184.68

12.07

14.99

24000

2

10000

120

155

8

700

100

8

5

1200

230

18

15

23801.31

2.03

11121.82

100

137

10

500

70

8

20

825

18

22

23779.09

2.02

11105.35
100.4

137

7.81

500

63.02

5.96

6.42

825.57

219.37

17.41

20.81



67-Medical

Reimbursement

69-Contractual Service

70-Leave Travel

Concession

79-Ex-Gratia

86-Training

87 -Honorarium

88-Computerisation (IT)

89-MisceIIaneous

92-Energy Charges

98-Furniture

99-Purchases

Scheme Total

550.2

7230.1

368

10

785

1600

92

80

44421.44

500

7230.1

125

700

5

185

94

880

5

30

493.69

7223.91

102.5

581.87

9.3

75.52

748.34

1.01

23.82

36324.17 33983.8

550.2

7500

250

800

10

500

294

1200

10

40

42757.2

550.2

7500

700

12

1.98

35.8

20

984

6

20

40050.98

535.69

7400.65

218.1

665.97

10.68

22.08

1.77

850.92

4.05

19.37

35980.26

700

8000

300

800

15

100

100

1500

10

30

44922

830

7793.93

224.75

800

1.2

2.96

502

290.95

1150

4.27

19.46

44686.05

742.55

6580.76

224.75

624.88

1.2

2.96

366.15

100.08

929.45

4.27

19.46

41678.96

P-01-15-2230-03-003-59-51-N.V- Drone Didi Scheme

1 1 -Subsidies

25-lnterest

34-0ther Charges

86-Training

Scheme Total

Scheme opened from RE 2024-25

0

Scheme opened from RE 2024-25 Scheme opened from RE 2024-25

P-01-18-2230-03-003-97-51-R-V- ApprenticesTraining of Skilled Craftsmen.

01-Salary 94

03-Dearness Allowances 29

04-TraveI Expenses

05-0ffice Expenses

12-Scholarships and

Stipends

33-professional and
Special Services

34-0ther Charges

67-Medical
Reimbursement

5

5

400

3

5

4

85

25

300

78.37

21.38

0.29

0.8

300.45

1.11

0.11

90

25

326

2

2

2

70

25

326

0

71.73

24.12

0.1

0.29

314.85

0.57

75

30

400

8

0

53

21.4

0.3

451.07

6.01

49.41

19.85

0

0.27

383.43

5.01

0

750

8200

500

850

10

3.5

1100

100

1300

15

30

49419.5

60

30

450

8

950

6300

802.9

650

2

754.59

100

992

4

47448.65

0.25

0.25

0.25

0.25

57.2

27.3

0.16

0.3

421.78

2

0.05

901.79

6253.81

802.83

627.25

1.73

5.36

362.38

96.24

972.84

3.56

27.82

46845.84

57

27.12

0.15

0.29

375.62

0.8



70-Leave Travel

Concession

79-Ex-Gratia

86-Training

88-Computerisation (IT)

99-Purchases

Scheme Total

2

2

2

553 420

0.02

402.53 454 431

0.2

411.86

8

530 531.78

0

457.97

P-01-15-2230-03-190-96-51-N-V-ContractorSaksham Yuva Scheme

09-Grant-in-Aid-General

Scheme Total

Scheme opened from ISt Suppl.
2024-25

Scheme opened from 1st Suppl.

2024-25

Scheme opened from 1st Suppl.

2024-25

P.01-15-2230-03-190-97-51-N-V- Guru Shishya Kaushal Samman Yojana

09-Grant-in-Aid-General

Scheme Total

Scheme opened from RE 2023-24 Scheme opened from RE 2023-24

0

P-01-18-2230-03-789-99-51-N-V-Skill Training for Sheduled Castes students

01-Salary

03-Dearness Allowances

04-TraveI Expenses

05-0ffice Expenses

12-SchoIarships and

Stipends

24-MateriaI and Supply

33-ProfessionaI and
Special Services

67-Medical
Reimbursement

69-Contractual Service

70-Leave Travel

Concessbn

79.Ex.Gratia

86-Training

89-Miscellaneous

846

250

25

22

30

300

20

50

720

60

2

10

0.01

707

200

10

10

15

133

8

3

700

8

0.99

0.01

666.25

158.47

6.79

13.05

12.16

129.98

7.81

1.42

736.01

0.69

0.41

872

250

25

22

30

200

20

50

720

60

2

0.01

752

230

15

15

100

50

2

10

700

60

0.01

678.96

227.34

8.79

15.51

95.49

44.13

0.72

4.9

706.13

15.12

0.35

0

1042

400

20

20

140

50

10

50

1000

60

0.01

0

400

866

361.59

15

20

133

50

0.1

25

780

30

0.2

0.1

0.01

400

784.36

318.15

9.47

13.24

102.31

31.26

5.48

613.52

16.34

5

561

1000

1000

1042

400

20

20

140

50

10

50

1000

60

2

0.01

1.83

0.05

0.05

0.05

0.5

512.27

1022.27

477.93

15

11

100

40

13

500

19

1.82

0.18

464.52

1012.85

476.33

13.72

10.99

92.55

39.38

12.07

496.54

18.81



92-Energy Charges

Scheme Total

P-01-15-2230-03-792-99-51-

31 -Write off

Loans/Losses

Scheme Total

49.99

2385

4

1800

19.21

1752.25

R-V- Irrecoverable Loans Written Off

47.99

2300

0

0

47.99

1985

40

40

9.5

1806.94

9.22

9.22

p-OI-18-4250-51-201-94•51-N-V- Creation of Infrastructure for Development of IndustrialTraining

16-Major Works

64-Lands

Scheme Total

6267

6267

4000

4000

4073.42 4500

45004073.42

4500

4500

P-01-18-4250-51-789-98-51-N-V. TrainingBuilding for Scheduled Castes Wings

16-Major Works

Scheme Total

500

500

400

400

303.22 500

303.22 500

P.01-18-4250-51-789-99-51-N-V-Skill Training for Scheduled Castes students

19-Machinery and

Equipment

21 -Motor Vehicle

98-Furniture

Scheme Total

450

50

500

99

100

83.78

0.42

84.2

275

25

300

500

500

275

25

300

2859.91

2859.91

178.23

178.23

5.71

4.73

10.44

47.99

2843

50

50

4500

4500

500

500

1575

25

1600

32

2313

18

18

1500

1500

150

150

90

2

92

23.88

1918.01

6.6

6.6

1092.16

1092.16

85.74

85.74

58.05

58.05

P-01-15-4250-51-800-87-51-R.V-

16-Major Works

Scheme Total

Performance LinkedOutlay (PLO) for Skill Development and Industrial Training (ITV-PLO-CAP)

- Modernisationof Machinery & EquipmentP-01-18-4250-51-800-97-51-N-V

16-Major Works

19-Machinery and

Equipment

21 -Motor Vehicle

64-Lands

88-Computerisation (IT)

98-Fumiture

Scheme Total

3000

o
500

3500

100

300

400

206.56

43.23

249.79

1000

500

1500

0

1000

500

1500

162.47

48.1

210.57

10000

10000

o
4000

o
o

o
1000

5000

0.1

249.9

0.1

0.1

o
20

270.2

249.64

11.23

260.87

47.99

2843

20

20

4000

4000

500

500

990

10

1000

0.1

409

0.1

0.1

590.7

1000

40

2238.2

0.5

0.5

1750

1750

90

90

1100

1101

410

410

39.79

2213.03

1749.97

1749.97

85.88

85.88

1001.76

0.22

1001.98

409.99

0.04

410.03



P-01-15•6202-02-105-93-51-N-V- Loans to Shri Vishwakarma Skill University at village Dudhola District Palwal

23-Loans

Scheme Total

Funds provided by FD to SVSU as

non refundable Loan from
FY 2023-24

Funds provided by FD to SVSU as
non refundable Loan from

FY 2023-24

5000

5000

Centrally Sponsored Schemes (Sharing basis)

P-02-18-2230-03-003-60-51.N.V. Up-Gradation of ITIS into Model ITIS

09-Grant-in-Aid-General

43-Grant for creation of

capital assets

Scheme Total

20

80

100

20

100

14

56

70

"-02-18-2230-03-003-60-51-R-V-
09-Grant-in-Aid-General

43-Grant for creation of

capital assets

Scheme Total

P.02-18-2230-03-199-99-51-N.V-

09-Grant-in-Aid-General O

Scheme Total

P-02-18-2230-03-199-99-51-R-V-

Scheme Total

Up-Gradation of ITIS into Model ITIS

24

30

10340

10340

14

56

70

24

30

Skill Acquisitionand Knowledge Awareness for Livelivood project (SANKALP).

550

550

300

300

330 330 960

960

Skill Acquisitionand Knowledge Awareness for Livelivood project (SANKALP).

220

220

220 220

220

8000

8000

0.35

0.35

0.7

0.15

0.15

0.3

426

426

284

284

4653

4653

107.98

107.98

101.98

101.98

Centrally Sponsored Schemes (100%)

P.03-18-2230-03-003-61-51.N-V- Skill Strengthening for IndustrialValue Enhancement (STRIVE)

09-Grant-in•Aid-General 1500 1500

1500

316

316 2000

1000

1000

640

640

3000

3000Scheme Total

05-0ffice Expenses

24-Material and Supply

69-Contractual Service

Scheme Total

1500

28

17

50

Organising Special Training for S.C., S.T. under Special Central Assistance System

0.6

28

17

0.6

19

65

27

III

10

75

19

40

25

84

20000

20000

35

70

15

15

30

663

663

442

442

2000

2000

10

20

20

50

7500

7500

0.35

0.35

0.7

0.15

0.15

0.3

0.7

0.3



P-03-18-2230•03-190-98-51-N-V- National ApprenticeshipPromotion Scheme

Scheme Total

500900.01

900.01 500

300

300

1097.01

1097.01

900

900

1310

1310

300

300

P-03-18-2230-03-190-99-51-N-V• Pradhan Mantri Kaushal Vikas Yojna

09-Grant-in•Aid-General 2000

Scheme Total 2000

1117

1117

600

600

3237.59

3237.59

900

1225

1225

P.03-18-4250-51-800-92-51-N-V- Hospitality Education in ITIS

500

500

Scheme closed from FY 2022-2316-Major Works

19-Machhery and
Equipment

Scheme Total

Grand Total

0.5

0.5

86797.44

Scheme cobsed from FY 2022-23 Scheme closed from FY 2022-23

49349.19 60753.81 68309.79 61070.01 47205.54

o

93579

o
59936.63 51517.97

0

89424.5 62956.12 59257.08
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Point No-3, Schemes or Projectwhich the Department has undertaken

Skill strengthening for industrial value Enhancement(STRIVE): -

Directorate General of Training (DGT), Govt. of India, launched scheme namely "Skill

Strengthening for Industrial Value Enhancement (STRIVE)" project with World Bank assistance
with the objective of improving the relevance and efficiency of skills training provided through
ITIS and apprenticeship. STRIVE is 100%Centrally Sponsored project which was started in the
State in January 2019. The Outlay of the project is 2200 Crore at national level and allocation
for the State of Haryana is approx. 55.00 lakh. From the State of Haryana 21 Govt. and 5 Industry
Clusters have been selected. Under this project KPIs have been defined for selected Govt ITIs,

ICs and HQ. Till date funds to the tune of 17.94 Crore have been released against which an
expenditure of Rs 16.74 Crore has been incurred. This project has been completed on
31.05.2024 and the unspent balance has been returned to the Govt of India.

Up-gradation of 1396 GITls through PPP: -

Directorate General of Training (DGT), Govt. of India launched a 100% Centrally
Sponsored scheme namely 'Up-gradation of 1396 GIT Is through PPP' at national level. In the
State of Haryana 52 GITls have being upgraded under the said project. These 52 Govt it is were
selected in five selection cycles during 2007-08 to 2011-12. As per guidelines of this scheme
the main objective is to upgrade the selected ITIS as per the Institute Development Plan. Interest
free loan of Rs 130.00 Crore has been provided to 52 IMC societies of the concerned ITIS (2.5
Crore each ITI). Under this project Interest of Rs 97.03 Crore and Revenue of Rs 17.69 Crore
has been earned. The released amount is to be spent on various components i.e. Civil Works,
Tools, Equipment &amp; Machinery, Furniture, Books &amp; Learning Material, Additional
Manpower, Consumables and Misc. The Project was started in FY 2007-08 and likely to be
completed in FY 2041-42. The loan amount is to be repaid in 20 installments @ 12.50 lakh per
installment aftermoratorium period of 10 years. Against available amount an expenditure of Rs
143.52 Crore has been incurred. Further repayment of loan has been started by all concerned
Govt. ITI and till now 30.62 Crore has been repaid.

Upgradation of ITI into Model ITI through (Sharing basis) (70:30):-
Directorate General of Training (DGT), Govt. of India launched a Scheme in the year

2016 namely up gradation of existing Govt. Industrial Training Institute into Model IT l. The key
objective of this scheme is to develop a benchmark for industry-oriented ITI which would serve
as a Model for other ITIS and would also raise dignity of ITI education. Accordingly, Govt. ITI

Gurugram has identified in the State of Haryana for up gradation under the scheme. The cost of

this project is 10.00 Crore out of which 70% Share will be borne by Central Govt. and 30% Share
will be borne by State Govt. Under the scheme, funds to the tune of 9.00 Crore have been
released to the concerned institute till now out of which expenditure to the tune of Rs. 6.45 crores
has been incurred on Civil Works, M&amp;E, Furniture and Misc by the concerned institute.

The said Project has been closed on 30.09.2024 and the unspent balance has been
returned back to Govt. of India.



Point No. 3

Name of Department: - Skill Development and Industrial Training Department

Scheme Name: - Free Tool Kit Reimbursement.

Estimate of Expenditure: 28693000/- (@1000 per Trainee for 28693 Trainees)

The Detail of Scheme: - An amount up to Rs. 1000/- per trainee is reimbursed to all girl & SC
boys' trainees once during the training period for tool kit.

Point No.- 3

Girl Trainee Promotion Scheme
The Hon'ble Chief Minister Haryana has announced in budget speech 2023-24 on Point

No. 60 that financial assistance of Rs. 2500/- (Two Thousand Five Hundred Only) will be given
to every girl child who takes admissions in Govt. ITIs, whose family annual income is up to Rs.
3 lakhs. This assistance will be applicable for Haryana Resident girl trainees who take admission
in Govt. ITIS for the session 2023-2024 and onwards. The brief status of said scheme is as
follows:

Scheme
Name

Girl

Trainee
promotion

Scheme

Benefit Number of
Beneficiarie
s for the
session
2023-2024

Budget
allotted

GITIS
providing
financial
assistance
(Rs Lacs)

210.60

to
for

Budget is to beNumber
allotted to GITlsBeneficiari

es for the for providing
financialsession
assistance (Rs. In2024-2025
Lacs) till date

173.226933Rs. 2500 will 8424
be provided to

who every girl
child
admission
Govt. whose
family income
is upto Rs.

3:00 Lakhs



SKILL DEVELOPMENT AND INDUSTRIAL TRAINING DEPARTMENT
Information related to Point no. 5: Reasons for variations, it any, between the actual of the

ast four ears and the current estimates
Information related to point no. 5:

Reasons for variations, if an , between the actual of the ast four ears and the current estimates

Enti
ty

SDI

T

Nature of

Budget/

Component

Revenue
(2230/2204)

Capital
Component
(4250)

(Machinery/F
urniture/Civil

works)

Budget
meant for

Establishment
Expenses,'Trai
ning Grant

Total (A)

For Machinery

For Fumiture

Total

ForCivil
Works

Total

Total (B)

2021-22

Actual

369.55

369.55

3.34

0.43

3.77

43.76

43.76

47.53

417.08

2022-23

Actual

385.08

385.08

1.68

0.53

2.21

30.38

30.38

32.59

417.67

2023-24 2024-25

Actual Actual

442.09

442.09

3.08

0.11

3.19

11.77

11.77

14.96

457.05

498.09

498.09

14.10

0.025

14.13

18.36

18.36

32.49

530.58

Budget
Estimates
submitted by

SDIT Deptt

751.27

751.27

80.00

12.00

92.00

45.00

45.00

137.00

888.27

Original
Budget Fixed
by F.D.

561.51

561.51

67.00

12.00

79.00

28.00

28.00

107.00

668.51

(Rs. in Cr.)

FY 2025-26

Reasons for variation, between actual of the past four
years and current Budget Estimates 2025-26

• Likely filling up vacant posts on regular basis and DA
calculated @60%
• Due to pending liabilities of previous LTC block year
2020-23 and starting of new LTC block 2024-27
• For maintenance/AMC of CNC and other machines of

sub offices.
• For registration of Youfr Clubs in Haryana and to

conduct the Youth Festivals at District Level and State
Level. For all youth activities i.e. grant of youth club,

organizing the seminars & adventure activities etc.

Purchase of IT itmes (i.e. Printer, Multifunctional
Photostat Machines, Projectors, Laptop, Plotter,
Desktop, Smart Interactive Board etc.) under

com uterization obect head.

Rs. 80.00 Cr. required for purchase of machinery, tools &
equipments for existing 188 Govt. ITIs. and new Govt.

ITIS and for 40 wings under SCSP scheme.
Rs. 12.00 Cr. required for purchase of fumiture for
existing 188 Govt. ITIs. and new Govt. ITIS and for 40
win s under SCSP scheme
Rs. 45.00 Cr. are required for ongoing/remaining
construction work of buildings of 12 new Govt. ITIS (Indri,

Khewra, Shahbad, Sandhala-SandhaIi, Jamba,
Badopatti, Phulia Kalan, Barwala, Nalvi, Sisai, Pegan and
Chulkana) and 01 existing Govt. ITI Gurugram and for
providing Solar System, Drinking Water facility and repair
of buildin s

Total (A+B)



HS
DM

SV
SU

Revenue
Component
(2230)

Revenue &
Capital
(2230/6204)

Establishment
of Haryana
Skill

Development
Mission

Contractor
Saksham
Yuva Scheme

Drone Didi
Scheme

SANKALP

Pradhan
Mantri

Kaushal Vikas
Yojna

Total (D)

Shri

Vishwakarma
Skill
University

Guru Shishya
Kaushal
Samman
Yojana

Total (E)

16.88

0.00

0.00

3.00

6.00

25.88

165.00

0.00

165.00

607.96

12.45

0.00

0.00

5.50

10.97

28.92

25.46

0.00

25.46

472.05

5.50

0.00

0.00

2.10

0.00

7.60

46.53

4.00

50.53

515.18

11.54

0.00

0.00

0.45

0.00

11.99

5000

0.00

50.00

592.57

140.74

36.88

48.24

11.05

0.01

236.92

188.00

20.00

208.00

1333.19

45.00

36.88

48.24

11.05

0.01

141.18

100.00

10.00

110.00

919.69

Due to administrative reason, the training could not be

carried out and the budget was demanded only Salary

purpose. Now, in current FY the budget was demanded
to clearing pending liabilities and to meet out the

expenses of new training programmes.

The budget has been demanded to meet out the

expenses of training under newly notified schemes.

Budget provision was kept in view of this project would
continue, but the Gol has announced the closing of this

project

In view of anticipation of receipts of funds under new
version of PMKVY 4.0, token budget provision has been
kept.

University shifted to main campus. Accordingly, funds
required for revenue and capital assets

The scheme could not be effectively implemented in the

earlier financial years. In the current year, it will be

executed comprehensively to achieve its intended
objectives

0)

Grand Total (C+D+E)



2021-22 2022-23 2023-24 2024-25

SDIT

(220312204)

(4250)

Total (A)

Total

Total

369.55

369.55

3.34

0.43

3.77

43.76

43.76

385.08

385.08

1.68

0.53

2.21

30.38

30.38

442.09

442.09

3.08

0.11

3.19

11.77

11.77

498.09

498.09

14.10

0.03

14.13

18.36

18.36

751.27

751.27

80.00

12.00

92.00

45.00

45.00

561.51

561.51

67.00

12.00

79.00

28.00

28.00

FY 2025-26

2. 2020-23$1 ?tfäa

5. füeQ,

188

40

?12.OO 188

40

e45.oo 12

Gael, qi@T,

01



Total (B)

Total (A+B)

47.53

417.08

32.59

417.67

16.88

0.00

0.00

3.00

6.00

25.88

165.00

0.00

165.00

607.96

14.96

457.05

12.45

0.00

0.00

5.50

10.97

28.92

25.46

0.00

25.46

472.05

32.49

530.58

5.50

0.00

0.00

2.10

0.00

7.60

46.53

4.00

5053

515.18

137.00

888.27

107.00

668.51

HSDM

SVSU

(2230)

(2230)

(6204)

Total (D)

Total (E)

11.54

0.00

0.00

0.45

0.00

11.99

50.00

0.00

50.00

592.57

140.74

36.88

48.24

11.05

0.01

236.92

188.00

20.00

208.00

1333.19

45.00

36.88

48.24

1105

001

141.18

100.00

10.00

110.00

919.69

01,

Grand Total (C+D+E)



2 ft---q-r;ft

1

2

3

4

5

6

7

8

9

10

11

12

13

14

39

7TH

fira--1UT
N:i-æ-rq,

QTST

fia--TUT

VIG-$rq

RTGT$ru (qtöTT)

fire-TOT

qq-$rq

$1

33

14

19

14

8

11

11

2

19

22

7

4

6

12

q5FT

1405

o

530

333

109

309

144

573

846

o

75

178

312

121

459

91

55

21

61

32

57

54

85

288

19

41

76

2024—25

vra—üTÄT3ir

1526

459

621

388

130

370

176

627

931

288

94

219

388



3

4

15

16

18

19

20

21

22

23

24

25

26

27

28

29

30

40

(qRFTT)

eii--üfi-45

y-Rra--TüT

(vftFIT)

qq-$lq fia-TUT
-G-æ-r--q,

(gq031T$oåo),

(3åG),
fira--yq

4

9

12

5

5

9

12

16

6

2

5

8

15

14

9

122

249

466

184

402

668

128

17

210

101

300

326

172

62

16

177

70

32

33

29

26

170

10

184

283

482

70

216

442

701

157

43

170

216

102

351

335

182



5

6

7

31

32

33

34

35

36

37

38

39

40

41

42

43

44

45

46

41

q-q-$rq

Vita-TOT

(*FTT)

üe-r

(HRGT)

fra-TUT

NTG-$rq

fira-TüT

fia-TüT

(q@-erT)
fia-TüT «qeFT,

4

7

8

18

9

16

6

25

8

10

13

16

6

117

177

220

615

123

493

1013

262

380

274

752

221

10

141

151

75

88

171

29

232

27

28

39

221

22

119

187

141

277

766

198

581

171

1042

232

289

408

280

791

221

243



8

47

48

49

50

51

52

53

54

55

56

57

58

59

60

61

62

63

42

(q•RöTT)

(q?öTT)

gTq-$r-q fira-TüT

3fråfr1@5

fira-TÜT

(qtöTT)

15

21

18

5

34

7

15

18

9

14

3

19

7

9

13

8

543

693

697

1291

508

392

238

372

37

133

726

180

342

169

220

92

129

212

302

46

35

25

68

35

23

46

151

22

588

913

789

129

1503

302

554

427

263

440

72

156

772

151

215

364

178



9

64

65

66

67

68

69

70

71

72

73

74

75

76

77

78

79

43

fira-Ttrr

fia-Ttrr -$i-«

%GTFTT

-€-eTFT,

7

4

15

9

18

7

16

3

6

23

7

9

21

5

159

549

143

564

101

480

49

986

264

106

811

165

123

118

36

56

103

24

47

21

214

220

306

42

15

141

39

21

162

118

585

199

667

125

527

70

214

1206

306

306

121

952

204

144



10

11

80

81

82

83

84

85

86

87

88

89

90

91

92

93

94

95

44

fire-TOT

(tR *INT)

fia-TüT

fia-TUT

1

3

9

28

8

19

10

11

5

16

9

10

13

7

4

32

7

74

180

1243

o

571

223

428

o

428

150

202

233

120

77

1539

17

37

110

241

294

99

33

70

193

39

50

49

33

25

27

139

24

111

290

1484

294

670

256

498

193

467

200

251

266

145

104

1678



12

13

96

97

98

99

100

101

102

103

104

105

106

107

108

109

110

111

112

45

(q-RGTT)

fira-TüT

fira--TüT

QTET$rq

(FRFTT)

3ååfrrQ5

(vfta-r)

RTGT$r-q

(qt«r)

9

2

15

4

6

19

6

15

2

2

11

5

22

5

8

21

9

O

10

422

90

95

633

o

369

39

268

120

709

O

204

1063

o

297

9

46

51

15

101

181

98

55

36

24

166

7

43

246

297

19

468

141

110

734

181

467

39

55

304

120

733

166

211

1106

246



14

113

114

115

116

117

118

119

120

121

122

123

124

125

126

127

128

46

Alta-TOT

@FTT)

Vita-TOT

(qRöTT)

fi-rrqFTT

(qltöTT)
fira-TUT

(HR-a-r)

10

8

5

11

14

3

12

18

1

8

2

11

2

9

3

244

136

171

237

443

575

684

249

385

273

287

13

31

79

17

24

24

11

14

17

257

140

173

268

451

79

592

708

24

257

396

287

304



15

16

17

129

130

131

132

133

134

135

136

137

138

139

140

141

142

143

144

47

Alta-PT

Vita-TÜT

fire-TOT

fira--TÜT

RT•q-$rq

fia--TUT

Vita-TÜT

4

13

10

23

5

17

5

12

5

1

7

6

4

11

10

27

140

441

271

718

88

479

O

298

67

36

210

184

72

237

242

1114

35

22

85

19

53

105

156

62

12

10

25

18

48

7

107

140

476

293

803

107

532

105

454

129

48

220

209

90

285

249

1221



18

19

Ä-q-rå

145

146

147

148

149

150

151

152

153

154

155

156

157

158

159

160

48

3frzhfi@5

(qft•a-T) 3iieifrl@5
Alta-PT

åq-q

RTQ 3F-rq

Vita-PT

3

4

4

12

8

14

14

2

17

8

8

2

9

19

14

91

259

175

457

362

747

274

192

17

235

526

448

102

75

18

28

54

69

19

210

11

29

15

78

101

102

97

75

277

203

511

431

766

210

285

197

46

250

604

549



20

21

161

162

163

164

165

166

167

168

169

170

171

172

173

174

175

176

177

49

gma--lvr

3å•-åfrrZFAlta-TOT

gRra--TTr

qq-$rq 3ftårfrrzF

12

17

12

10

20

19

7

3

8

13

7

16

8

12

23

10

20

196

450

446

227

711

451

151

335

98

426

248

285

970

516

24

98

73

228

61

91

11

115

84

104

347

72

229

474

482

271

809

524

228

95

157

426

109

541

316

369

1074

347

588



22.

178

179

180

181

182

183

184

185

186

187

188

189

190

191

192

193

50

fira-TVT

Vlta--TüT

y-Rra-TUT

RTGT$rq Alta-PT
*VQ.FT,

gftra-TÜT

€-qen-q

fira-TüT

6

8

13

3

18

1

6

4

8

26

5

5

2

4

8

129

400

543

100

116

507

217

89

283

1274

165

120

19

70

21

23

45

42

11

40

120

30

39

14

37

148

421

613

121

139

552

259

100

289

1314

120

195

39

134

270



51

Point No.- 8

Sr.
No.

1

2

194

195

196

District

Ambala

Bhiwani

10

16

30

117

649

1648

57392

23

85

306

13540

140

734

1954

70932

Data of Male/ Female district wise in Pvt. ITIS

Sr.
No.

1

2

3

4

5

6

7

8

9

IO

11

Name of Pvt. ITI

LALA AMI CHAND
PITI, VPO UGALA

BARARA
S.R. ITC, VILL.
BALI-ANA

SARTHIK PVT. ITI,
Nasirpur

Haryana Private ITI

Villiage Dheen, District

Ambala

ADARSH MEDICAL
PVT. ITI

B.P. PVT ITI VPO
BHURTANA

BALA Jl PITI VILL.
DEVSAR

BITS PVT. ITI

BM PITI VPO
KHARKHERI -

JHANWARI

Choudhary Pvt. ITI

Behal

GREEN VALLEY PITI

VPO JAMALPUR

No. of Male Female Total

Trades Trainees Trainees admitted

6

3

5

4

5

2

2

2

4

1

4

157

90

163

165

50

38

96

79

127

17

6

15

13

1

5

2

1

19

174

96

178

178

51

43

98

80

146



12

13

14

15

16

17

18

19

20

21

22

23

24

25

26

27

28

52

IDEAL PITI SINGHANI

ISHARWAL PRIVATE
ITI VPO ISHARWAL

JBDM Pvt. ITI VPO
Saral

JBM PRIVATE ITI

JAMALPUR

JBM PRIVATE ITI

THILOR
MAA SARASWATI

PVT. ITI VPO KALOD
SWANI

MAHARISHI
DAYANAND PVT. ITI

VPO NEEMRIWALI

MAJOR NAFE SINGH
KUNGARIYA PITI

KUNGAR
MODERN PVT. ITI

V.P.O.CHANG

MODERN PVT. ITI

VPO DHIGAWA

PARA MOUNT
PRIVATE ITI VILL.

KAIRU

RBR pRlVATE ITI

BIRAN

SARASWATI
PRIVATE ITI

TOSHAM

SD PVT. ITI VPO-
ISHARWAL

SHANTI (PVT) ITI

Isharwal

SHARDA PRIVATE ITI
,Loharu

SHILPAM PITI ,Behal

3

1

4

4

1

1

4

2

2

2

3

3

2

1

1

1

2

182

154

58

193

131

79

88

72

40

101

140

128

113

60

65

19

101

16

6

8

31

7

1

9

13

3

4

12

1

14

4

O

1

2

198

160

66

224

138

80

97

85

105

152

129

127

64

65

20

103



3

4

5

CHARKI DADRI

Faridabad

Fatehabad

29

30

31

32

33

34

35

36

37

38

39

40

41

42

43

53

SHIV PVT. ITI

Shree Shiva Pvt.lTl
Lohani

SHRI
VISHAVKARAMA
PRIVATE ITI VPO

BARWA

Swastik Pvt. ITI
Tosham

DGM Pvt ITI

Mankawas

RAVI PVT. ITI

ATELAKALAN

RUHIANCE PVT. ITI

VPO BHADHRA

SHREE SHYAM
PRIVATE ITI

VILLAGE
SHAMASPUR
UDAMI RAM

MEMORIAL PVT. ITI

VILL. JEWALI

Udan Pvt. ITI KHASRA
no. 220/8 near veer

abhimanyu polytechnic
village sanwar

A.T.M GLOBAL
BUSINESS COLLEGE

PITI

PT. L.R. PVT. ITI

KABOOLPUR
SAI MOHAN PVT. ITI

VPO NEEMKA
Sharda Private ITI 23/7

sanjay colony
Faridabad

AAKASH PVT. ITI

VPO CHANDER
KALAN

1

3

2

2

4

1

1

2

2

3

1

2

2

3

305

132

60

79

286

78

135

85

9

4

43

13

19

4

2

11

2

13

14

10

3

318

151

64

81

297

80

148

99

19

4

46



6 Gurugram

44

45

46

47

48

49

50
51

52

53

54

55

56

57

58

59

60

54

AMAN PVT.ITI RATIA

APEX TECHNICAL
PVT. ITI VILLAGE
BIDHAI KHERA

BHAGAT BABA
NAMDEV PITI

DEFENCE PVT. ITI

DIGVIJAY PVT. ITI

DARIYAPUR

DN PITI BHATTI-J

FATEHABAD PITI

GYAN SAROVAR PITI
Nadhori

MBM PRIVATE ITI

VPO BHATTI-J KALAN

MUH JAIN PVT. ITI

VILL CHANDER
KALAN TEH. TOHANA
DISTT. FATEHABAD.

NIKHIL PVT ITI

RATIA PVT. ITI

SANWARYA PITI

VPO KIRDHAN

Shankri Devi Memorial
PITI VPO Dariyapur

Teh.& Distt. Fatehabad

Swami Vivekanand
Pvt.lti Bhattu Road
Near Singla Hospital

Fatehabad

SHRI RAJ SINGH
MEMORIAL PRIVATE
ITI VPO DEI-IMAN

BABU JAGJEEWAN
RAM PVT ITI, HAILY

MANDI

4

3

3

5

4

1

5

2

6

4

3

3

3

1

1

4

215

78

64

197

135

149

339

195

173

254

121

159

44

111

149

49

68

2

25

14

20

11

43

45

11

38

27

62

6

11

0

8

6

283

80

89

211

155

160

382

240

184

292

148

221

50

122

157

55



7 Hisar

61

62

63

65

66

67

68

69

70

71

72

73

74

75

76

55

BMP COLLEGE OF
FIRE AND SAFETY

PITI

Sanska Fire & Safety
Pvt. ITI V.P.O
Sindhrawali

AAKASH PVT. ITI

VPO KALIRAWAN

BALAJI PVT ITI

SULTANPUR

CH RATAN SINGH
MEMORIAL PITI

VILLAGE
BEHBALPUR

CPS Pvt. ITI VPO
Parbhuwala

Gramin Vikas Pvt. ITI,
VPO Kheri Jalab

GRAMIN VIKASH
PRIVATE ITI VPO
KINNAR NARA

NARNAUND HISAR

GURU DAKSH PVT.
ITI

Gurudham Private Iti

Khedar

Holly Faith Private Iti.

VPO Mayar

IMPULSE PRIVATE ITI

MAHARISHI
DAYANAND PVT. ITI
VPO MIRCHPUR

METRO PITI VPO
UKLANA

RRM PITI HISAR VPO
KAMRI

Saraswati Private Iti

Kaimri road Hisar

1

4

2

1

4

5

2

2

5

1

1

2

1

2

3

2

48

56

63

72

49

120

79

80

143

67

75

107

62

82

146

o

4

11

5

2

14

16

16

19

6

5

5

14

15

48

60

74

77

51

134

95

96

162

73

80

128

67

96

161



8 Jind

77

78

79

80

81

82

83

84

85

86

87

88

89

90
91

92

93

94

95

96

56

SHREE BALA Jl PITI
VPO BALSAMAND

SHRI KRISHANA PITI
,THURANA

SHRI RAM PRIVATE
ITI FRANSI

SHRI RAM PVT. ITI

HANSI

SHRI VISHVKARMA
PITI VPO NIYANA

SUMIT DHARIWALI
PVT IT l,

CHAUDHARIWAS

UKLANA PITI

AAKASH PRIVATE ITI

AKASH PITI VPO
LAJWANA KHURD

ARYA PVT. ITI

UCHANA KHURD

ARYA PVT. ITI VILL &
POST LALIT KHERA

C.R. KISAN PVT. ITI

C.R Pvt. ITI Gatauli

G.P. NEW PITI

GIAN SAGAR PVT. ITI

VPO MOHAL KHERA

MAYANK PRIVATE
ITI. RADHANA

NARWANA PVT. ITI

NATH Jl PITI

OM PRIVATE ITI

VPO- KHERA
KHEMAWATI

PAHAL PRIVATE ITI

VILLAGE- JALALPUR
KHURD

2

2

3

4

2

4

4

4

2

2

3

8

1

1

6

2

4

3

3

4

94

88

98

273

75

87

203

113

232

190

269
0

59

199

43

107

92

220

8

13

10

7

10

11

37

o

30

11

4

45

5

15

21

14

38

102

101

108

280

85

98

240

113

262

201

273

60

244

48

122

125

106

258



9

10

Kaithal

Karnal

97

98

99

100

101

102

103

104

105

106

107

108

109

110

111

112

113

114

SH. BALA Jl PITI
SAFIDDON

SHREE SHYAM Jl
PVT. ITI VPO
SHADIPUR

SUNSHINE PRIVATE
ITI UCHANA

TAKSHILA PVT. ITI

JUANA

ADARSH PVT. ITI

BUDHAKHERA

BPR PRIVATE ITI

PADLA

DHAND PVT. ITI

DHAND

DR. BHIM RAO
AMBEDKAR PVT. ITI

Haryana Private ITI

Dhand Road, Kaithal

JAT PITI

KAITHAL PVT. ITI

MAGHO MAJARI

RAMA PVT. ITI VILL.
KUTUBPUR

Shri Ram Pvt. ITI

Rajound, Kaithal

YUVRAJ PITI VPO
BATTA

BBN PVT. ITI

BHARAT PVT. ITI

VILL.SEEDPUR

CH. RISHAL SINGH
PVT. ITI V.P.O.
BHADSON

Golden valley Pvt.lTl
Vill. Gheer, Karnal

3

4

2

3

2

1

2

2

2

5

4

1

3

1

3

2

3

5

110

147

129

92

39

58

64

294
81

19

18

23

19

47

6

19

17

8

8

1

28

9

32
21

1

2

4

1

2

116

166

104

137

100

40

86

73

326

102

20

20

27

20

49



11 Kurukshetra

115

116

117

118

119

120

121

122

123

124

125

126

127

128

129

130

131

132

58

GURU BRAHMANAND
PVT. ITI VILLAGE-
RAIPUR RODAN

Karnal Pvt.lTl VPO
KUNJPURA

RAMRISHI PITI
SALWAN

SANT NIKKA SINGH
PVT. ITI

VINAYAK PRIVATE ITI

KACHHWAL

VPi Private Iti Assand
Road, Jundla

WINGS PVT. ITI

WONDER VALLEY
PVT. ITI BARA GAON

ADARSH PRIVATE ITI

VPO BARGAT

ASHHTVINAYAK
PRIVATE ITI VILLAGE

KHARKALI
B.R. PVT. ITI

THANESAR

BHARAT PITI Roorki
private ITI

MASANA

Dashmesh Pvt. Iti

VILL. KARAMI,
MATHANA

GYAN GANGA PVT.
ITI SALPANI KHURD

HARYANA STATE
PVT. ITI ISMAILABAD

KD SARASWATI PVT.
ITI ISMAILABAD

KITE PRIVATE ITI

VILLAGE GHARARSI

2

5

2

1

2

2

2

7

9

1

6

3

5

3

4

2

4

16

85

84

67

128

137

20

139

175

115

89

31

4

8

48

7

21

21

23

0

56

27

24

22

2

20

93

48

91

88

149

160

20

195

202

139

111

33



12 MAHENDRA
GARH

133

134

135

136

137

138

139

140

141

142

143

144

145

146

147

148

149

59

KRN PVT. ITI

VILLAGE KHAIRI

MAHARISHI
MARKANDESHWAR

PRIVATE ITI

KHARINDWA

RANI LAXMI BAI PVT.
ITI. VILLAGE
MANGOLI

S.M. PRIVATE ITI.
LOTNI

SARASWATI PVT. ITI

Shiv Shakti Pvt. ITI

Chibba

Triveni Pvt. ITI

Kurukshetra

AASTHA PRIVATE ITI

Kanina

Achiever Pvt. ITI Ateli
Mandi

AKASH PRIVATE ITI

KANINA

ARYA BHATT
pRlVATE ITI

BHUMIKA PITI SIGRA

GEETANJALI
PRIVATE ITI VPO

NIMBI

LORD SHRI
KRISHANA PRIVATE
ITI BHUNGARKA

M.D.S. PVT. ITI VILL.
JAMAS

Nav Gyan Private ITI

Mandi

NEW PRAGATI PVT.
ITI VII-L. ADALPUR

3

3

1

3

4

4

2

1

4

2

1

1

2

4

2

1

212

75

75

87

270

140

48

119

94

79

19

20

227

49

71

15

31

5

19

43

24

o

1

9

1

1

0

o

6

6

o

227

106

80

106

313

164

48

120

103

80

20

20

44

233

55

71



13

14

15

Palwal

Panchkula

Panipat

150

151

152

153

154

155

156

157

158

159

160

161

162

163

164

165
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RAO JAI RAM PITI

V.P.O BERI

SARASWATI
pRlVATE ITI

GUJARWAS
SH. SHYAM PITI
KRISHAN NAGAR
VED PVT ITI

YADUVANSH PITI
BASSAI, DISTT.
MAHENDERGARH

HINDUSTAN PRIVATE
ITI MITROL

L.R. PVT. ITI VILL.
DEEGHOT

Saheed Bhagat Singh
Pvt. ITI Allika, Palwal

VARDHMAN PITI

FAZAIPUR
PVT. ITI

RAIPUR RANI
KAUTALIYA PVT. ITI

RAIPUR RANI

MADNI PVT. ITI P.O.
GARHI KOTA

Apollo Technical
Education Foundation
PITI Near Railway
Phatak, Manana,
Samalkha, Distt

Panipat

ARISHNA PRIVATE
ITI VPO ALIJPUR

BBN Pvt. ITI Near Toll

Plaza GT Road
Panipat

MD PITI PANIPAT
VILL.- CHHAJPUR

2

1

1

4

2

4

2

1

4

4

3

1

2

1

78

39

20

78

132

118

20

6

41

15

105

70

54

20

10

1

o

2

29

4

o

2

6

15

o

3

0

o

88

40

20

80

161

122

20

6

43

21

120

70

0

57

20



16 Rewari

166

167

168

169

170

171

172

173

174

175

176

177

178

179

180

181
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SDM PVT. ITI VPO
SEHRA

SHAMBHU PVT. ITI
RAJAKHERI
BABA

MUKTESHWARPURI
PVT. ITI V. P.o
KANARWAS

BMP PITI JATUSANA
CENTRAL PUBLIC

PVT. ITI VPO BAWAL
CR Memorial Private

ITI Berli Kalan

HARYANA FIRE &
SAFETY COLLEGE
PITI VILL BERLI

KALAN
JINDA RAM

MEMORIAL PVT. ITI

KRISHANA COLLEGE
OF PITI REWARI

VPO. JHAL
Lord Krishana PITI
Dungerwas, Distt.

Rewari

Rao Ranjeet Singh
PITI Bodia

Kamalpur,Rewari
S.S. MEMORIAL PVT.

ITI KOSLI

SHAHEED CAPT. D.K
KHOLA PVT. ITI

ZAINABAD

Shree Thakur Ji Pvt.lTl

Shri Krishna Pvt. ITI
Budani, Rewari

SHRI RAM PVT. ITI
VILL. MOHMADPUR

6

3

2

4

2

4

3

3

2

3

4

2

1

2

4

2

172

35

5

309

64

246

128

98

75

72

29

101

47

4

11

5

26
1

6

23

16

6

2

3

7

9

o

183

40

5

335

65

252

151

114

81

74

32

108

56

4



17

18

Rohtak

Sirsa

182

183

184

185

186

187

188

189

190

191

192

193

194

195

196

197

198
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Shri Sai Fire College
Pvt. ITI Kanharwas

BABA SHYOT NATH
PRIVATE ITI.
KHARKARA

BABA SRA PARA-
MEDICAL PVT. ITI

BABA SRA PVT. ITI &
MEDICAL COLLEGE
C.R. PVT. ITI VILLAGE
SUNARIA KHURD

R.K. PITI
,HUMAYUNPUR

RADHA SWAMI PVT.
ITI VPO CHAWARIA

TARA PVT. ITI

VISHAWAKARMA
PVT. ITI Ellenabad

AR MEMORIAL PITI
Rania, Sirsa

D.R. MEMORIAL PVT.
ITI VILL. KHERKHAN

D.S. MEMORIAL PVT.
ITI VILLAGE

G.K PVT ITI

NEHRU PVT. ITI

VILLAGE ALIKAN

R.P.MEMORIAL PVT
ITI, KHAIREKAN

R.R. PVT ITI

, ELLANABAD

SHRI
VISHAVKARAMA
pRlVATE ITI

ALLENABAD

2

I

3

2

2

5

1

2

4

3

8

2

2

3

2

2

6

51

73

35

41

53

263

20

44

53

483

171

156

41

154

97

221

4

7

12

5

7

13

0

o

o

41

23

21

0

6

6

84

55

80

47

46

60

276

20

44

53

524

194

177

41

160

103

305



19

20

SONIPAT

YAMUNA
NAGAR

199

200

201

202

203

204

205

206

207

208

209

210

211

212

213
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BABA SHIVA PVT. ITI

VPO GI-JDHA

BBN Pvt. ITI

GANOUR

Puran Murti Pvt. ITI

SHRI SURAJMAL
PVT. ITI V.P.O.

SEHRI

BHARTIYA PVT. ITI

JAGADHRI
Kalsia Pvt ITI Panjeto,
Chhachhrauli Y.Nagar

MAHARANA PRATAP
PVT. ITI VILL.
GHESPUR

MAHATMA GANDHI
PVT. ITI VILLAGE

BHAMBHOLI

Mass Infotech PITI
Jagadhri, Y.Nagar

Pandit Ram Dayal Pvt.
ITI VPO Harnoul

SANT BALWANT
SINGH ITC VILL
KAPAL MOCHAN

DISTT.
YAMUNANAGAR
Shivalik Pvt. ITI

Panjato, Chhachhrauli,
Y.Nagar

Web Services
Education & Welfare
Society PITI 14 Bye-

pass Chowk, Jagadhri,
Y.Nagar

WOMEN LEAGUE ITC

YAMUNA. PITI
SADHORA

Grand Total

4

2

3

3

3

2

3

2

3

5

4

4

3

3

599

50

31

57

72

52

134

55

63

o
41

18833

49

2

4

2

o

31

2

1

56

4

2292

99

33

61

74

52

165

57

64

56

45

21125
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SKILL DEVELOPMENT AND INDUSTRIAL TRAINING
The Committee after the detailed discussion with the Departmental

representatives made the followingrecommendations:

Following the oral examination, the Committee recommends that the Department
furnish to the Committee detailed quarter-wise information regarding the expenditure
incurred under all schemes. The statement should clearly indicate the scheme-wise
allocation, expenditure for each quarter, and cumulativeexpenditure to facilitate effective

review and monitoring.

During the oral examination, the Committee observed that the estimated
expenditure under the said 'Free Tool Kit Reimbursement Scheme' is shown as Rs.
28693000 (Rs. 1000/- per trainee for 28693 trainees). Therefore, the Committee desire to

know the complete stream-wisedetails of traineeswho have been reimbursed the amount
of Rs.1000 under the Free Tool Kit reimbursement scheme and also desire to know the
details of the students who dropped the courses before completion.

The Committee recommend that all ITI's across the State that are situated below
the prescribed ground level be identified through a comprehensive survey. Upon
identification, appropriate corrective measures should be undertaken to raise the ground
level of such institutions by filling and compacting suitable soil, thereby ensuring proper
elevation, improved drainage, and enhanced safety of the campus premises

The Committee seeks to ascertain whether any disbursement of the
scholarship for girls' students and stipends meant for Scheduled Caste and Backward
Caste students is presently pending. If so, the detailed information, including the number
of beneficiaries affected, category-wise break-up, the amount pending, and the reasons
for the delay, be supplied for the consideration of the Committee.

The Committee observed that no Annual Report has been prepared by the
Department since the financial year 2018—19. The Committee, therefore, strongly
recommend that the Department should prepare all its pending Annual Reports within a
period of two months and lay the same on the Table of the House.



Sr.
No.

Question

How many Govemment
Model Sanskriti Senior

Secondary School/ Model
Sanskriti Government
Middle/Model Sanskriti
Primary Schools are in the
State at present? What is
the criteria to open Model
Sanskriti Schools? Give

District-wise details of such
schools thereof?
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Reply (in English)

Sir, total 1888 PM Shri School and

Government Model Sanskriti Senior

Secondary School & Government Model
Sanskriti Primary School in the State, the

district-wise details are as under:-

Reply (in Hindi)

1888 trogqo

t frFTQ5T

Rzrrazi

to qr.qy.*.
q.qrfi. VT.qr.

Sr.
No.

2.

3.

4.

5.

6.

7.

8.

9.

10.

II.

12.

13.

14.

15.
16.

17.
18.

19.

20.

21.

22.

District

Ambala

Bhiwani

Charkhi
Dadri

Faridabad

Fateha
bad

Guru

gram

Hisar

Jhajjar

Jind

Kaithal

Karnal

Kurukshetra

Mahendrag
arh

Nuh Mewat

Palwal

Panchkula

Panipat

Rewari

Rohtak

Sirsa

Sonipat

Yamuna
nagar

Total

Number
Schools

Shri SS

of To
tal

GMS

11

14

4

6

14

8

18

8

15

14

18

12

11

14

11

6

11

10

6

14

11

14

ss
9

13

4

6

8

7

16

10

12

11

12

7

10

13

7

8

10

10

12

14

41

68

19

95

87

109

118

28

87

89

67

44

74

61

56

58

28

53

113

51

1420

61

107

124

152

46

114

114

97

63

101

81

69

77

48

69

139

76

1888

m.

4.

7.

8.

9.

10.

11.

12.

13.

15.

16.

17.

18.

19.

20.

21.

22.

•tp-a

II

4

6

18

8

15

14

18

12

11

II

6

II

IO

6

14

11

14

250

9

13

6

7

16

10

12

11

12

7

10

9

7

8

10

10

12

14

10

218

41

68

95

109

118

28

87

89

67

44

26

61

56

5B

28

53

113

51

48

1420

61

95

107

124

152

46

114

114

97

63

47

81

69

77

48

69

139

76

72

1888

250 218

The district-wise and assembly
constiquency wise list of the above school is

placed at Annexure-I (pages 1-29). In addition,
the criteria to open Model Sanskriti Schools is

as under

Annexure-I
1—29) I

i) 2.5 qrNg, 2



i)

ii)

iii)

iv)

v)

vi)

vii)

viii)
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Land must be 2.5 acre relaxable upto
2 acre
Science lab (Physics, Chemistry and
Bio Labs) & computer lab

Functional library having sufficient

number of books
Sufficient no. of teaching staff
Sufficient no. of Class-rooms (as per
the no of classes)

School must fulfil the affliation norms
of CBSE
Schools building must complains the

be as per safety norms

Sufficient size of enrolment

ii)

iii)

iv)

V)

vi)

(qfr$r,

qufq

qu•fq

2

3

What is the source or policy
to appoint teaching staff in

Model Sanskriti Senior
Secondary Schools Nodel
Sanskriti Government
Middle/ Model Sanskriti
Primry Schools? What is
latest position of teaching
staff in above mentioned
schools? Give the District-
wise details. How many
Government Model
Sanskriti Schools will be

opened during the current

financial year by the School
Education Department?

How many construction

work projects are going in

the state? Which are the

executive agencies
according the Grants? Who

are the authority to check
the quality of civil
works/monitoring the civil

work in the state? Give the

District-wise details of the

opening projects.

The deployment policy-2025 to appoint
teaching staff in PM Shree School, Govt.

Model Sanskriti Senior Secondary Schools

and Govt. Model Sanskriti Primary Schools is

placed at Annexure-II (pages 30-37). The
latest position of working teaching staff in the

above mentioned school is placed at

Annexure-III (page 38).

As per the budget announcement 2025-26,
with in the radius of IO Km. Model
Sanskriti/PM Shri Schools were to be

established in the state. In the compliance of

budget announcement an online mapping was
done to identified the areas where Model
Sanskriti Schoo/PH Shree School may be

established as the result of this department
has converted total 25 Government Schools

into Model Sanskriti Schools during the current

financial year.

The district wise list showing number of in

progress work is attached at Annexure-IV
(pages 39-68). The executive agencies
according the grants is as under

Vii)

viii) I

Annexure-II (F 30—37) g-q-a-ær I

qå-q-rq
Annexure-III 38)

2025—26

10 $1

25

f*--qfUT $1 y-rrm ftqié $1
Annexure-IV (F 39—68)

@I aTtr

i) School Management Committee -

Below Rs. 25.00 Lacs (sanctioned

amount from 01.09.2022 to

17.12.2024Y2

Tender Works - Above Rs. 25.00

Lacs to 500.00 Lacs Rupees tender

work are done by Haryana School
Shiksha Pariyojna Parishad.

Tender Works - Above Rs. 500.00

Lacs — Other Engg. Department such

as PWD B&R, HPHC, HSVP, HSAMB
etc.

i)

ii)

iii)

— 25.00

01.09.2022
17.122024 RTRT)

— 25.00
500.00

fifä-«r

— 500.00
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The authority to check the quality
of civil work in the State, is as under :-
i)

ii)

iii)

Primary check by JEISDE/XEN who

are supervising the work

Random inspection by engineers

posted at Head Quarter

Random checking by ACB/CID/ CM
flying Squad.

4

5

How many couches are

appointed on regular basis

and how many coaches are
appointed on temporary
basis in the Government
school? What is the criteria

to appoint the coaches and
recruitment process of
such coaches?Whom they

report for their duty and

performance? Has any
irregularity received

regarding such coaches in

the state?

What is the transfer policy
for employees who
recruited through Haryana

Kaushal Rojgar Nigam?
How many teachers have
been appointed through

Haryana Kaushal Rozgar
Nigam in the state?

There is no provision to appoint coaches on
regular/contractual basis in Government
Schools. Rather, coaches (trainers) are
appointed by the Sports Department on
regular/ contractual basis.

The Sports Department has proposed to

run 1500 sports nurseries to promote sports in

the state initially and to develop sports talent

at the grass root level. Out of which 500 sports
nurseries are to be allotted in government
sports complexes and 1000 sports nurseries

are to be allotted to Government/Private
Educational Institutions (Private Sports

Academies, Private Sports Training Centers)

and Gram Panchayats. In which no fee of any
kind will be charged from the players.

Qualified trainers are to be engaged in the

sports nurseries selected by the Sports

Department. The trainer will be given monthly

honorarium (Rs. 20,000/- or Rs. 25,000/- per
month according to educational qualification).

Haryana Kaushal Rozgar Nigam Limited has

been incorporated under the Companies Act,
2013 on 13th October, 2021. It has been set

up with the objective of providing contractual

manpower to all Government entities in the

State in a transparent, robust and equitable

manner. It acting as the authorized agency for
providing contractual manpower in the State.
Vide letter No. 7712 dated 25.02.2025

(Annexure-V) (page 69-70), Haryana

Kaushal Rozgar Nigam providing a guidelines
to the department regarding transfer/re-
employment process of HKRN deployees :

Transfer/Reemployment process :

"The transfer process will be conducted
through the HKRNL portal via an online
link, as part of a state-wide procedure.
Once the link is activated, a notificationwill

be broadcast on the portal and candidates
can then apply for transfers accordingly.

"

tr.e-qSr.,

ii)

iii)

qrq•$ru
a-TTVN

a-dTÄT

1500

500 1000

20,000/— 25,000/— $1

13 2021

2013

ertrö

7712 25.02.2025 (Annexure-V)
69—70)
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7

How many plants have

been planted in the

Government Schools

Secondary(Senior
Schools, High Schools and
Primary Schools) during

the last three years & in

current year to promote

greenery?

What is the criteria being

by Haryanaadopted

Government for giving
scholarship to poor

thestudents

Government Schools

(Senior Secondary
Schools, High Schools and
Primary Schools) in the

state? What is the income

criteria of the concerned
parents whose children are
eligible to get scholarship
in the Government
Schools?

68

The details of teachers have been
appointed through Haryana Kaushal Rozgar
Nigam in the Government Schools, is as

under:-

1181 Post Graduate Teachers
(PGTs)

5689 Trained Graduate
Teachers (TGTs)

A total of 13,37,568 saplings were planted in

the Government Schools of the state during

the last three years. The department

conducted a "Mega Plantation Drive" in July

and August 2024 under the "Youth and Eco
Club" scheme. The repott about the saplings

planted by the students is uploaded by the

school head on the portal "Meri Life" created
by the Government of India. According to this

portal, a total of saplings have been
planted in Government Schools during the

academic session 2024-25. For this current

academic session (2025-26), a "Mega
Plantation Drive" will be organized in the

month of July-August.

Apart from this, the State Government
has taken a step towards turning

environmental sustainability into a mass

movement by launching the campaign 'Ek Ped
Maa Ke Naam'. Under this campaign, 1.81

crore saplings will be planted across the state,

in which the School Education Department,
Forest Department, Urban Local Bodies,

Horticulture, Public Works and Haryana Urban
Authority Department,Development

community organizations and volunteers will

successfully organize the said plantation

campaign.

The School Education Department

(Secondary/ Elementary Education) is running

various types of scholarship/incentive
schemes for poor students studying in

government schools. Under these schemes,
scholarshiphncentive amount is provided
directly in the bank accounts of the beneficiary

students under DBT system. The details of
criteria, scholarship amount etc. about all the

scholarshiprncentive schemes being run by

the department are available at

Annexure-VI (pages 71-89).

1181

(fro$roåo)
2. 5689

(€ro$ro€ro)

13,37.568 rrq |

qerr$
sT$" 2trl

aft @qhé grvr

*rar GIRT

2024—25

I (2025—26)

afi

1.81

föTrrr,
m-TTtr,

RqTJT,

RTETT) qi-a

GIRT

Annexure-VI (pages 71-89)
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9

What are the rates of these
kind of scholarship for poor
students and when these
rates were fixed last?

Whether the Books and
school uniforms are being

provided to the poor
students in the

Government schools, if so,
the details thereof?

69

Apart from this, no criteria related to

the income of the parents of the students
has been prescribed.

The rates of amount in Special Component
Plan for Scheduled Caste schemes were
revised in the year 2013-14. The proposal for

revising the rates of scholarship has been

submitted on 06.02.2025. A committee has

been constituted under the chairmanship of

Additional Director (MDM) for revising the

rates of scholarship. After receiving the report,

the further necessary action will be initiated as

per report.

The rates of scheme-wise details already
given at Annexure-VI (pages 71-89).

The free Books and uniforms have been

inancial

Year

2024-25

2025-26

Class Amount
istributed

(In Lakhs)

It08 10193.10

Number of

beneficiary

students

The distribution of uniform allowance
is under process

provided to all students of class to 8t' of

Government schools. The details of the same,
are as under :

2013— 14

eti I $1
06.02.2025

Annexure-VI 71—89) qq

3TTdt

2024—25

2025—26

-GTI-8TAcademic
Session

2024-25

2025-26

Number of
students

Number of
Books 1—5

2024—25

1 * 10193.10
8

gfh

800 / —

1000/—

The uniform allowance to all students

from classes 1st to 8th studying in Government
Schools are directly given in their bank

accounts through PFMS/DBT. The uniform

allowance rate is as follows:-

Class 1-5

student

Class 6-8

student

Rs. 800/- per

Rs.lOOO/- per

The details of the amount distributed of
uniform allowance for the academic session
2024-25 is as follows :-

2024—25

2025—26
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11

12

13

14

Scheme or projects which
the Department has

undertaken (the names
and details of the Scheme,
the estimate of expenditure

and period within which
likely to be completed, yield
if any, progress made to

date, should be stated.

Actual expenditure

incurred under each sub-
head of estimates during

the preceding four years.

Reasons for variations, if

any, between the actual of
the past four years and the

current estimates.

Annual Reports, if any
issued by the Department

on its working.

Documents pertaining to

current State's five years
plan programme relating to

Department and their
implantation.

70

The details of schemes or projects undertaken
by the School Education Department is

attached at Annexure-VII (pages 90-111).

The details of budget estimate and head-wise
actual expenditure for the last four years is

attached at Annexure-VIII (pages 112-116).

The details of reasons for variations, if any,
between the actual of the past four years and
the current estimates is attached at

Annexure-IX (pages 1 17-120).

The annual administrative report of Secondary
Education for the year 2019-20 is at

Annexure-X (pages 121-145) and annual

administrative report of Elementary Education
for the year 2020-21 is placed at Annexure-Xl
(pages 146-186). The annual administrative

report for further years (2020-21 to 2024-25) is
under process.

At present no five year plan is being run under
the School Education Department. The

Government of India had announced in the

Cabinet on 17.08.2014 to close the Planning

Commission and on 01.01.2015 to form the

NITI Aayog, due to which no proposal

regarding the five year plan has been received

in the School Education Department from the

Government of India from the financial year
2015-16. Apart from this, at present the

amount is sanctioned year after year by the

State Government for each scheme.

me-TT

*fhT
Annexure-VII (IF 90—111) I

ff—a-rq
Annexure-VIII

112—116)

-Gfä-q

Annexure-IX (F 117—120)

me-TT 2019—20 $1
Annexure-X (F

121—145) $1
2020—21 a•rNØ Rti-é
Annexure-Xl (F 146—186) 2 1

$1 (2020—21 2024—25)

I 17.08.2014
01.

01.2015

2015—16



Annexure-III

District-wisedetail of working teaching staff in PM Shri, GMSSSS and GMSPS Schools
PM Shri Schools GMSSSS GMSPS

District

Ambala

Bhiwani

Charkhi Dadri

Faridabad

Fatehabad
Gurugram

Hisar
Jhajjar

Jind
Kaithal

Karnal

Kurukshetra

Mahendragarh

Nuh Mewat

Palwal

Panchkula
Panipat

Rewari
Rohtak
Sirsa

Sonipat
Yamunanagar

Grand Total

Sanctioned Working Vacant Sanctioned Working Vacant Sanctioned Working Vacant

312

428
122

208

439

375

527

282

447

443
591

389

293

493

389

224

381

298
175

434

462

414

8126

250

373

110
122

361

309

434

262

380

355

476
331

258

299

243

181

322

255

155

323

383

285

6467

62

55

12

86

78

66

93

20

88

115
58

35

194

146

43

59

43

20

111

79

129

1659

287

384

119

265

267

248

523

265

338

335

428

219

275

289

206
271

314

277

297

442

393

433

6875

198

313

102

169

184

196

447

226

277

209

336
191

228

147

110
247

229

231

276

292

344

243

5195

89

17

96

83

52

76

39

61

126
92

28

47

142

96

24

85

46

21

150

49

190

1680

226

490

126

1028

740

1105

858
183

612

761

653

350

142
749
501

444

643

222

365
864

463

329

11854

163

365

113

956

640

1046

652
135

492

627

598

306

95

327

385

415

588
185

296

695

423

201

9703

63

125

13

72

100

59

206

48

120

134

55

44

47

422

116
29

55

69

169

40

128

2151
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Annexure-VI
Point No. 7

SCHOLARSHIP SCHEMES (SECONDARY EDUCATION)
CASH AWARD AND MONHTLY STIPEND TO ALL SCHEDULED STUDENTS IN

CLASSES 9th TO 12th

Cash Award Scheme for Scheduled Caste Students I Classes 9th to 12th.i)

The scheme was introduced in 2008-09 under this scheme Cash Award is given to

Scheduled Caste students (Boys & Girls) for purchase of Stationary items, School Bags,
Uniform etc. The award is given at following rates:-

Rate per student is 1450/- per annum.
The scheme was introduced in 2024-25 under this scheme One Time Scholarship is

given to Scheduled Caste students (Boys & Girls) to Meritorious Students. The award
is given at following rates 1 , 1 1 ,OOO/- to 704 Beneficiaries.

Eligibility Criteria:-
Students belonging to SC Category studying in Haryana Government Schools in

Classes 9th to 12th.

ii) Monthly StipendsTo All Scheduled Caste Students In Classes 9th-12th

The monthly stipend is disbursed quarterly. The incentive amount is transferred in the

students account opened specially for this purpose.
Revised rate w.e.f 01.04.2013.
Class
9th to 12th

Boys
Rs. 250/-

1 lth& 12th (Science) Rs. 400/-

Girls
Rs. 400/-

Rs. 600/-

2.

3.

In this scheme, a provision of Rs. 120.00 lakh has been made in the financial year 2025-
26, which will be borne by the date 31.03.2026.
RAJIV GANDHI SCHOLARSHIP FOR HIGH/SENIOR SCHOOLS (EEE)
Rajiv Gandhi Scholarship was introduced during the year 2005-06. One student each in

boys category and girls category in each school in the 9th to 12th classes who stood first
in the preceding class will be awarded. Under the scheme Rs. 1000/- per annum each
to the students of High and Senior Secondary classes (9th-12th) are given as
incentive/scholarship to encourage brilliant students provided such students have got

first division.
In this scheme, a provision of Rs. 195.00 lakh has been made in the financial year 2025-
26, which will be borne by the date 31.03.2026.

Classes
9th to 12th

PUNJABI LANGUAGE

Boys
Rs. 1000/- PA

Girls
Rs. 1000/-m PA

Punjabi has been declared as Second Language in the State. Under this scheme,
scholarships are awarded to students on basis of merit in Punjabi subject in 10th class

examinations conducted by Haryana Board of School Education, Bhiwani and
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continuing study Punjabi in the 1 lth class. The Rate of scholarship for students of 1 lth&
12th is Rs. 75/- per month. Boys and Girls
In this scheme, a provision of Rs. 0.54 lakh has been made in the financial year 2025-
26, which will be borne by the date 31.03.2026.
HARYANA STATE MERIT SCHOLARSHIP SCHEME
The scheme was introduced during the year 2009-10 on Secondary Department.

The Scheme has been revised by the Haryana Govt. w.e.f. session 2014-15 (Exam held
in March 2014). Now there is no limit of 700 students and now onwards all the students
will get scholarship who obtained the minimum 95% marks and above (irrespective of

the Urban & Rural area (Boys & Girls).
In this scheme, a provision of Rs. 45.00 lakh has been made in the financial year 2025-
26, which will be borne by the date 31.03.2026.
Classes
Fresh 11

Renewal

Boys
1800 /- PA
1800 /- PA

Girls
1800/- PA
1800/— p

TO PROVIDE FREE LAPTOP UNDER HARYANA STATE MERIT SCHOLARSHIP
SCHEME ON THE BASIS OF BOARD MATRIC EXAM CONDUCTED BY HARYANA
SCHOOL EDUCATION BOARD
This scheme was launched in the year 2015-16 on the Secondary Side The State Govt.
has formulated a scheme to provide free laptop to the meritorious students on the basis
of board matric exam conducted by Board of School Education, Bhiwani Under this

scheme Provide free laptop to the 500 meritorious students on the basis of board matric

exam conducted by Board of School Education, Bhiwani in each category mentioned
below in the table:-
Sr.
No.

1.

2.

3.

4.

5.

Subject Name

Top 100 students in the Merit List of the Board (irrespective
the caste, sex or economic status)

Other top 100 General category girls in the merit list of the
board.
Other top 100 SC Boys in the merit list of the board.

Other top 100 SC Girls in the merit list of the board.

Other Top 100 BPL students' family in the merit list of the

board.

Total

No. of

Beneficiaries

100

100

100

100

100

500

NATIONAL MEANS-CUM-MERIT SCHOLARSHIP SCHEME (CSS PLAN)
This scheme was introduced during the year 2008-09 by the Government of India and

under this scheme 2337 scholarships are given to the meritorious students, who secure
maximum 60% marks in middle examination conducted by the Board of School

Education Haryana. The scholarship amount is Rs. 500/- per student per month i.e. Rs.

6000/- per annum. The scheme is being implemented by S.C.E.R.T. Haryana, Gurgaon.
No expenditure is made as no approval from Finance Department to release the amount
is received. This Scheme run by the SCERT Haryana Gurugram.
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In this scheme, a provision of Rs. 50.00 Lacs (20.00 Centre Share and 20.00 State
Share) has been made in the financial year 2025-26, which will be borne by the date

31 .03.2026.
MONTHLY STIPEND FOR BPL 9th TO 12TH

The objective of the scheme is to provide educational avenues to the students of Below
Poverty Line (BPL) category families as well as enhancing the admission & retention of

such students for the welfare of BPL category families' students in Haryana Government
Schools. To encourage the interest of such students in their study is providing monthly
stipend to the students belonging to BPL category studying in Haryana government
Schools in Classes 9th to 12th. This scheme was introduced by Government in year
2009-10. Under this scheme monthly stipend is given to all the BPL category students
for 12 months and disbursed in 4 quarterly installments at the following rates.

Classes
9th to 12th

1 lth to 12th Science

Boys
150/- pm

200/- pm

Girls

300/- pm.

400/- pm.

In this scheme, a provision of Rs. 100.00 Lacs has been made in the financial year
2025-26, which will be borne by the date 31.03.2026.
MONTHLY STIPEND FOR BCA 9th TO 12TH

The objective of the scheme is to provide educational avenues to the students of BCA
category families as well as enhancing the admission & retention of such students for
the welfare of BCA category families students in Haryana Government Schools. To
encourage the interest of such students in their study is providing monthly stipend to the
students belonging to BCA category studying in Haryana government Schools in

Classes 9th to 12th. This scheme was introduced by Government in year 2009-10. Under
this scheme monthly stipend is given to all the BPL category students for 12 months and
disbursed in 4 quarterly installments at the following rates.

Classes
9th to 12th

1 lth to 12th Science Group

Boys
150/- pm

200/- pm

Girls

300/- pm.

400/- pm.

In this scheme, a provision of Rs. 3500.00 lakh has been made in the financial year
2025-26, which will be borne by the date 31.03.2026 for BCA scheme.
PROVIDING THE INCENTIVES TO THE STUDENTS (BOYS & GIRLS) OF GRAND
CHILDREN OF FREEDOM FIGHTER IN THE STATE.
This scheme was announced by CM in the year 2010-11.

Class
I st to 5th

6th to 8th

9th to 12th

1 lth& 12th (Science)

Boys
Rs. 150/-

Rs. 200/-

Rs. 250/-

Rs. 400/-

Girls

Rs. 225/-

Rs. 300/-

Rs. 400/-

Rs. 600/-

In this scheme, a provision of Rs. 1.00 lakh has been made in the financial year 2025-
26, which will be borne by the date 31.03.2026
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PROVIDING FREE BICYCLE TO SC STUDENTS (BOYS & GIRLS) STUDYING IN

CLASSES IX AND
A scheme for providing free bicycle for those Scheduled Caste boys and girls who take
admission either in classes 9th or in 11th. In the scheme only those schedule caste
students will be benefited who do not have a High School or a Senior Secondary School
in their Village. A budget provision of Rs. 1000.00 Lacs was made for the year 2024-25.
In this scheme, a provision of Rs. 300.00 lakh has been made in the financial year 2025-
26, which will be borne by the date 31.03.2026.
Mukhyamantri Saksham Scholarship Scheme for Meritorious Students for
classes 9th to 12th (New Scheme)
The Mukhyamantri Saksham Scholarship Scheme for Meritorious Students is hereby
framed proposes to increase the availability of purely merit based Scholarships for
Government School students of classes 6th to 12th in the State of Haryana from the
academic session 2020-21. The objective of the Scholarship scheme is to motivate
more and more students to become High Achievers in the State, which will be achieved
by:

• Making the Scholarship inspirational and encouraging healthy competition among
students.

Increasing the Scholarships available to students and hence, motivate them to
obtain this Scholarship. About 10,000 students are covered (i.e. 4500 from 6th to 8th

Classes and 5000 from 9th to 12th Classes and 500 after 12th) in this scheme.

Students Selection & Eligibility Criteria and Scholarship Amounts:-
Applications for the Mukhyamantri Saksham Scholarship Scheme for Meritorious
Students will open after each academic year on portal.

In this scheme, a provision of Rs. 1.00 lakh has been made in the financial year 2025-
26, which will be borne by the date 31.03.2026 for BCA scheme.
Re-imbursement of Examination fees of SC students to the Board of School
Education, Bhiwani for Board classes: -

This scheme has been introduced during the financial year 2021-22 with the objective
to reduce the dropout rate of SC students appearing in board examinations of classes
by way of re-imbursement of their Board examination fee directly to the Board of School
Education, Haryana, Bhiwani.
In this scheme, a provision of Rs. 4200.00 lakh has been made in the financial year
2025-26, which will be borne by the date 31.03.2026.
Re-imbursement of Examination of BC students to the Board of School Education,
Bhiwani for Board classes: -

This scheme has been introduced during the financial year 2021-22 with the objective
to reduce the dropout rate of BC students appearing in board examinations of classes
by way of re-imbursement of their Board examination fee directly to the Board of School
Education, Haryana, Bhiwani.
In this scheme, a provision of Rs. 1701.00 lakh has been made in the financial year
2025-26, which will be borne by the date 31.03.2026
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Vidyarthi Parivahan Yojna Studying in classes ISt to 12th in classes 9th to 12th and
Scheme upgradtion on dated 22.12.2023 StudentsTransportSafety Scheme Class
ISt to 12th in State 22 Block as per district and one block.

This scheme providing class 1 stto 12th all students who came to school from other village
1 km above where a govt. High / Sr. Sec. School does not exist. To check dropout rate

of the All Students who are studying in ISt to 12th in Govt. Schools. The scheme was
introduced during the financial year 2018-19 and the decided to provide free

transportation facility only to those girl students, who are studying in classes 9th to 12th'

for their safety and stipulation of 60% or above monthly attendance. It is also worthwhile
to mention here that this facility is to be provided only to those girl students who came
to school from other village where a Govt. High / Sr. Sec. School does not exist. To
check dropout rate of the Girls Students who are studying in 9th to 12th in Govt. Schools

Further, the girl students, who have taken benefit of free bicycle under the scheme
Providing Free Bicycle to S.C Students (Boys & Girls) of classes 9th and 1 lth scheme,
will not be entitled for the said benefit under this scheme.

OR

The scheme was introduced during the financial year 2023-24 with the decision to

provide the free transportation facility to all students, who are studying in classes ISt to
1 2th.

This scheme providing class ISt to 1 2th all students who came to school from other village
1 km above where a govt. High / Sr. Sec. School does not exist. To check dropout rate

of the All Students who are studying in 1 st to 12th in Govt. Schools.
In this scheme, a provision of Rs. 3800.00 lakh has been made in the financial year
2025-26, which will be borne by the date 31.03.2026.
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ANNEXURE-VIII
SECONDARY EDUCATION HARYANA

Reply
Actual expenditure incurred under each sub head of estimates

during the preceding four years under the Major Head 2202-
General Education. 2204- Sports & Youth Services and 4202-
Capital Outlay on Education, Sports, Art & Culture (Plan & CSS-
Plan) is as under:-

Major / Minor / Sub-
Head of account

2202-General Education
02-Secondary
Education

001- Direction and
Administration

004-Research
Training

053-Maintenance
Buildings

and

of

105- Teachers Training

107- Scholarships

108- Examinations

109-Government
Secondary Schools

110- Assistance to Non-
Government Secondary
Schools

199-PM sh.(PM Schools
for rising India)Schemes

789- Special Component
Plan for Scheduled Caste.

792-lrrecoverable loans
written off

793- Special Central
Assistance for Scheduled
Caste Component Plan

Expenditure
2021-22

17793.71

937.71

4201 .80

6129.92

14130.51

16.93

408743.73

8801 .67

7893.66

7140.40

Expenditure
2022-23

18642.98

1715.87

7504.27

9458.99

101520.90

0.00

485347.48

10234.29

7004.43

13519.54

Expenditure
2023-24

241 12.31

1952.73

6298.07

8573.80

9812.03
0.00

484137.82

8387.17

1447.02

8551 .24

46.58

10045.89

(Rs. In Lacs)

Expenditure
2024-25

23234.79

1925.72

994.16

8797.58

17316.18

0.00

537807.58

7443.16

7350.83

14548.11

24.18

8920.00
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800- Other Expenditure

04- Adult Education

200-other Adult
Education Programme

Total-2202-GeneraI
Education

2204- Sports and Youth
Services
102- Youth Welfare
Programme for Students

800- Other Expenditure

Total- 2204- Sports and
Youth Services.

4202- Capital Outlay on
Education, Sports, Art &
Culture

202-Secondary
Education
Grand
Sec. Education

Total

2067.53

17.41

477875.00

0.00

129.41

129.41

27034.30

505038.71

2215.10

18.84

657182.67

0.00

250.73

250.73

16014.49

673447.89

2058.48

304.24

565727.38

0.00

70.27

70.27

32186.57

597984.22

874.95

294.51

629531.80

0.00

155.00

155.00

12274.09

641960.80
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ELEMENTARY EDUCATION HARYANA
Sr.

No

11

Sr.
NO

1

2

3

4

5

6

7

8

9

IO

II

12

13

14

Question

Actual expenditure incurred
under each sub-head of
estimates during the preceding
four years.

Major Head / Minor Head/
Sub-Head 2202- General
Education 01 -Elementary
Education
001 -Direction and
Administration

053-Maintenance of Buildings
101-Government Primary
Schools (Classes I-VIII)

102-Assistance to Non-Govt.
Primary Schools.

108- Text Books

109-Scholarships and
Incentives.

I I I-Sarva Shiksha Abhiyan
112-NationaI Programme of

Mid-Day-MeaIs in School

199-Assistance to Other Non-
Government Institutions.
789-Special Component Plan
for Scheduled Castes
792-lrrecoverable Loans
Written Off.

793-Special Central
Assistance for Scheduled
Castes
800-0ther Expenditure

Total 2202-General
Education
4202-CapitaI Outlay on
Education, Sports, Art &
Culture
201 -Elementary Education

Grand Total

Reply

Actual expenditure incurred under each sub head of estimates
during the preceding four years under the Major Head "2202-
General Education" and 4202-CapitaI Outlay on Education,
Sports, Art & Culture (State Schemes and Centrally Sponsored
Schemes) is as under :-

Actual
Expenditure
2021-22

9321.77

6993.38

615420.72

2192.46

77.03

3061.16

31474.08

20059.85

0.00

14633.69

0.00

12810.08

24682.32

740726.54

2000.00
742726.54

Actual ExpenditureActual
Expenditure Expenditure (Final Grant)
2022-23

10411.41

4471.07

656116.30

2154.65

84.87

5987.05

48350.08

31000.35

0.00

26227.09

83.46

18322.59

221 1 1.50

825320.42

1980.80
827301.22

2023-24

12554.21

5175.05

685701.01

1947.58

75.82

3036.24

31890.10

72578.53

1447.02

13188.05

99.63

15060.72

9118.46
851872.42

4003.00
855875.42

2024-25

12601.23

3986.69

758804.90

1928.29

70.06

5444.60

47809.1 1

43766.08

0.00

19277.76

127.40

19516.01

10095.49

923427.62

3681.80
927109.42
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ANNEXURE-IX
SECONDARY EDUCATION HARYANA

Reply

The figures of expenditure during the past four years and estimates for the
current year are given as below under:-

S.N Question
12. Reasons for

variations, if

any,
between the
actual of the

fourpast

years and
the current
estimates.

Actual Expenditure

Actual Expenditure

Actual Expenditure

Actual Expenditure

Budget Estimate

Year

2021-22

2022-23

2023-24

2024-25

2025-26

(Rs. In lacs)

Amount
505038.71

673447.89

597984.22

641960.80

721380.62
It may be seen from the comparative chart of expenditure during

all the four years and the current estimates that there is variation between
all the four years and current estimates due to new appointment of P.G.T's
& annual increments of the employees, enhancement of Dearness
Allowances, Medical Allowances form time to time, up-gradation of schools,
more provision in Ex- Gratia /Scholarships& Stipends / Scheduled Caste
Special Component- Plan / Contractual Services schemes. It is also point
out that the Government is allowing various expenditure on expansion

/

renovation of old Government buildings.
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ELEMENTARY EDUCATION HARYANA

Sr.
No
12.

Question

forReasons
variations, if any,
between the actual of

the past four years
and the current
estimates.

Reply

The figures of expenditure during the past four years and
estimates for the current year are given as below under

Actual Expenditure

Actual Expenditure

Actual Expenditure

Expenditure (Final Grant)

Budget Estimates

Year

2021-22

2022-23

2023-24

2024-25

2025-26

( Rs. In Lakhs)

Amount

742726.54

827301.22

855875.42

927109.42

1063488.54
It reveals from the comparative chart of expenditure

during the four years and the current estimates that there is

variation between the four year's expenditure and current
estimates due to the annual increments of the employees,
enhancement in the rate of Dearness Allowances from time to

time, up-gradation of schools, more provision in Ex-Gratia /

Scheduled Caste Special Component Plan /Contractual

Services schemes. More expenditure is being incurred on
medical re-imbursement because of the liberal policy on medical
re-imbursement by the Government. It is also necessary to point
out that the Government is also allowing various expenditures
on expansion / renovation of Government Schools Buildings.
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ELEMENTARY EDUCATION HARYANA
Sr.

No.

II

Sr.

No.

2

3

4

5

6

7

8

9

IO

II

12

13

14

Question

Actual expenditure incurred
under each sub-head of

estimates during the preceding
four years.

Major Head I Minor Head/
Sub-Head 2202- General
Education 01 -Elementary

Education
001 -Direction and
Administration

053-Maintenance of Buildings
1 01 -Government Primary
Schools (Classes I-VIII)

102-Assistance to Non-Govt.
Primary Schools.

108- Text Books

109-SchoIarships and
Incentives.
1 1 1 -Sarva Shiksha Abhiyan
112-National Programme of

Mid-Day-Meals in School

199-Assistance to Other Non-
Government Institutions.
789-Special Component Plan
for Scheduled Castes

792-lrrecoverable Loans
Written Off.

793-Special Central Assistance

Reply

Actual expenditure incurred under each sub head of estimates
during the preceding four years under the Major Head "2202-
General Education" and 4202-Capital Outlay on Education,
Sports, Art & Culture (State Schemes and Centrally Sponsored
Schemes) is as under :-

Actual Actual Actual Expenditure
Expenditure Expenditure Expenditure (Final Grant)

for Scheduled Castes
800-0ther Expenditure

Total 2202-General
Education

4202-Capital Outlay

Education, Sports, Art
Culture

201 -Elementary Education

Grand Total

on

2021-22

9321.77

6993.38
615420.72

2192.46

77.03

3061.16

31474.08

20059.85

0.00

14633.69

0.00

12810.08

24682.32

740726.54

2000.00
742726.54

2022-23

10411.41

4471.07
656116.30

2154.65

84.87

5987.05

48350.08

31000.35

0.00

26227.09

83.46

18322.59

22111.50

825320.42

1980.80

827301.22

2023-24

12554.21

5175.05
685701.01

1947.58

75.82

3036.24

31890.10

72578.53

1447.02

13188.05

99.63

15060.72

91 18.46

851872.42

4003.00
855875.42

2024-25

12601.23

3986.69
758804.90

1928.29

70.06

5444.60

47809.11
43766.08

0.00

19277.76

127.40

19516.01

10095.49

923427.62

3681.80
927109.42
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SCHOOL EDUCATION
The Committee after detailed discussion with the Departmental

representativesmade the followingrecommendations:
During the oral examination, the departmental representatives informed that 20%
of the teaching posts in PM Shree Schools are vacant and temporary
arrangements are being made until the process of filling the vacant posts is

completed. Therefore, the Committee recommend that necessary steps be taken
to fill up all the vacant posts without any delay. The Committee also recommend
that till the regular appointment of teachers is made, adjustment should be made
on transfer basis from the Haryana Kaushal Rojgar Nigam so that no student is

deprived of the right to education.
The Committee recommend that all pending civil/construction works related to

school buildings across the state should be completed expeditiously and a
Committee of SeniorOfficers be constituted at the Head Quarter Level for proper
monitoring of all said civil works and submit its inspection report in every month.
The Committee recommendthat sports nurseries allotted in Government/Private
educational institutions should be properly managed in coordination with the
Sports Department to develop sports talent at the grassroots level in the State
and also recommendthat the availability of adequate sports coaches in the said
nurseries be ensured.
The Committee strongly recommendthat plantation activities be made a regular
and compulsory part of school programs and every school should implement a
'One Student - One Tree' initiative to encourage students to activelyparticipate in

tree planning and maintenance.
The Committee strongly recommend that scholarships and financial incentives
be provided to every economically disadvantaged student studying in

government schools and funds be transferred directly to beneficiaries to ensure
efficiency and accountability. Providing such assistance will promote equal
educational opportunities, improve academic performance, and contribute to the
overall social and economic development of the nation.
The Committee recommend that a well-organized and transparent system be
established to ensure the timely and proper distribution of textbooksand school
uniforms to economically disadvantaged students. Educational materials and
uniforms be provided at the beginning of each academic year to prevent
disruption in learning and distribution of the said material be monitored by school
authoritiesto ensure fairness and accountability.
The Committee recommend that the Department should prepare a school-
wise/district-wise list which should include the number of school buildings
declared dilapidated, schools requiring repairs, schools requiring new buildings
and details of schools for which funds have been released or are likely to be
released, and submit the same to the Committee at the earliest.
The departmental representatives informed that students travelling greater than
1 K.M. are provided free travel facility under this scheme and 34986 students have
availed the benefits of the scheme. The departmental representatives also
informed that out of 38 crores allocated for this scheme, 26.41 crore have been
spent. Therefore, the Committee recommend that district-wise data in this regard
be supplied to the committee.
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The Committee conducted a spot visit to Civil Hospital, Hisar, on 07.06.2025 and
after detailed deliberations with the representatives of the Civil

Hospital/department, made the following observations/recommendations:

The Committee recommend that detailed information be provided regarding the
procurement of medicines by Civil Hospital, Hisar, including the quantity and
value of medicines purchased during the last one year. Further, details may also
be furnished regarding the number of patients to whom these medicines were
distributed along with ward-wise or department-wise.

During the visit to the Civil Hospital, Hisar, the representatives of the hospital

apprised the Committee that there is a shortageof ambulanceswhich is affecting
timely patient transportation, particularly in emergency cases and further
informed that the hospital requires a new blood van to strengthen blood collection
and transportation services. Additionally, there is an urgent need for a C-ARM
machine to facilitate orthopedic operations and improve surgical outcomes.
Therefore, the Committee recommend that the Health Department should take

necessary and expeditious action to provide the required ambulances, arrange
for a new blood van, and install a C-ARM machine at the earliest to enhance
healthcare services and ensure better patient care.
The Committee also recommend that necessary measures be taken to ensure
proper cleanliness and sanitation in all Civil Hospitals of the state. Regular
monitoring, adequate deployment of sanitation staff, and strict adherence to

hygiene protocols may be ensured to maintain a clean and healthy environment
for patients, attendants, and healthcare personnel.
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The Committee conducted a spot visit to J C Bose University of Science
and Technology, Faridabad, on 11.07.2025 and after detailed deliberations

with the representatives of the University/department, made the following
observations/recommendations:

• During the oral examination of the representatives of J.C. Bose University of

Science and Technology, the Committee raised several queries regarding key
administrative and academic issues. These included:

Shortage of facultymembers.
Implementation of the reservation policy in appointments to regular
vacancies, contractual appointments,and promotions.

Low pass percentage and related academic concerns.
Status of campus placements.
Hostel facilities provided to students.

Status of construction of the additional campus on the 18 acres of allotted
land.

The representatives of the University responded to each query and presented the
current status through a detailed presentation. However, the Committee
expressed dissatisfaction with the slow pace of recruitment and the progress on
other related matters.
The Committee observed that the University administration has not taken
adequate cognizance of the shortage of faculty, resulting in adverse effects on
the academic interests and careers of the students. Although the Vice-Chancellor
attempted to justify the deficiencies by explaining the reasons for delays in
specific matters, the Committee did not find the explanations satisfactory.
Accordingly, the Committee recommend that the University undertake an
immediate and comprehensive review of the issues raised and submit an Action
Taken Report to the Committee within three months.
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The Committee conducted a spot visit to Kalpana Chawla Medical College,
Karnal, on 25.07.2025 and, after detailed deliberations with the
representatives of the Medical College/department, made the following
observations/recommendations:

During the oral examination, the Committee observed that Kalpana Chawla
Medical College, Karnal had utilized only 20—25% of the allocated budget for

medicines, equipment, and related items during the financial years 2022—23 and
2023—24. Therefore, the Committee expressed serious concern over the
underutilizationof funds during the said period.

Accordingly, the Committee recommend that the reasons for spending
only 20—25% of the allocated budget during the financial years 2022—23 and 2023—
24 be furnished to the Committee. Further, the updated status of budget allocation
and expenditure for the financial years 2024—25 and 2025—26 may also be
provided for review.
During the oral examination, the Committee observed with concern that not even
a single Neurosurgeon or Cardiologist was available at Medical College. The
absence of these specialists is likely to adversely affect patient care and the
quality of medical services being provided by the institution.

Accordingly, the Committee strongly recommend that the appointments of a
Neurosurgeon and Cardiologists be made at the earliest to ensure the availability
of essential specialized medical services.

During the oral examination, it came to the notice of the Committee that an
individual, previously terminated in the year 1994 has been appointed to the post
of Assistant Professor. It was also noted that the individual had disclosed this

termination in his application form. The Committee expressed serious concern
over how such an appointment could have been made despite this prior

termination.

Accordingly, the Committee recommend that the Director, Medical
Education take cognizance of the matter and conduct a thorough enquiry. A
detailed report on the findings of the enquiry be submitted to the Committee
within 15 days positively.

In the year 2023, the Committee had recommended that the entire record of blood
donors be made available online. However, it has been observed with serious
concern that the Department has failed to implement this directive.

The Committee strongly directs that the complete data of blood donors be
immediately uploaded and made fully accessible online. Strict compliance is
expected and the Department is required to report the status of implementation
to the Committee without any further delay.

During the oral examination, it came to the notice of the Committee that during
the construction of the medical college, a significant quantity of soil was
excavated and there are reports that this soil has been misappropriated.
Therefore, the Committee recommend that a thorough fact-finding enquiry be
conducted and a detailed report on the findings be submitted to the Committee
within 15 days positively.
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The Committee conducted a spot visit to Bhagat Phool Singh Government
Medical College for Women, Khanpur Kalan, Sonipat, on 11.09.2025 and
after detailed deliberations with the representatives of the Medical
College/department made the following observations/recommendations:

With regard to the centralized air-conditioning system of the Library, the
Committee recommend that the officials responsible for the negligence be
identified and held accountable, appropriate action be taken against them, and
the system be restored and made fully functional within a period of six months.
On this issue, the Director of Medical Education assured that a departmental
committee comprising engineers would be constituted to conduct a detailed
survey and assess the situation.

Additionally, the Committee recommendthat an EngineeringWing be established
in the Medical College, comprising representatives from Public Health, PWD,
Electrical, and other relevant departments, to ensure proper maintenance and
timely resolution of infrastructure-related issues in the future.
With regard to the purchase of a higher-capacity ultrasoundmachine, the Director
of BPS Medical College informed the Committee that a proposal for procurement
of the said machine has already been submitted to the Governmentfor approval.
Therefore, the Committee recommend that the matter be taken up again with the
concerned Department to ensure early approval and that the procurement
process be expedited at the earliest in the interest of patient care and institutional

requirements.
The Committee recommendthat the 86 vacant posts of Doctors/Faculty, including
the vacant posts of Cardiologists and Neurosurgeons, be filled within a period of

one month. The Committee also recommend that the efforts and action taken by
the Department in this regard be communicated to the Committee within the
stipulated timeframe.
The Committee observed that the Medical College is facing significant issues
relating to electricity, sewerage, and stormwater drainage systems. The
Committee recommend that the Medical College Administration/Department take
immediate and effective steps to address and resolve these issues at the earliest.
The Committee further noted that the internal roads of the College are in poor
condition, resulting in waterlogging. Accordingly, the Committee recommend that
the road levels be raised and necessary repairs be undertaken to ensure proper
drainage and prevent accumulation of water.
The Committee observed that referral of patients suffering from diseases for

which the requisite specialists or facilities are not available in the Medical College
is justified. However, it was noted that patients sufferingfrom diseases that could
be treated within the Medical College were also referred elsewhere.
In view of the above, the Committee recommend that detailed reasons for such
referrals be compiled and submitted to the Committee at the earliest for review.
The Committee expressed concern regarding the security arrangements in the

Girls' Hostel of the Medical College. Therefore, the Committee recommend that
adequate and foolproof securitymeasures be ensured to safeguard the safety and
well-being of the resident students.
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The Committee further recommended that proper deployment of trained security
personnel, installation of functional CCTV cameras at strategic locations, maintenance
of entry and exit registers, and provision of adequate lighting in and around the hostel
premises be ensured. Regular monitoring and periodic review of the security
arrangements should also be undertaken to prevent any untoward incidents.

The Action Taken Report in this regard be submitted to the Committee at the earliest.
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The Committee conducted a spot visit to Deenbandhu Chhotu Ram
University of Science and Technology (DCRUST), Murthal, Sonipat, on
12.09.2025 and after detailed deliberations with the representatives of the
University / department, made the following observations/
recommendations:

The Committee observed that the international-standard swimming pool
constructed on the University campus has not been made operational due to the
absence of requisite administrative approval from the Government.
In view of the above, the Committee recommend that a detailed and
comprehensive report outlining the reasons for the delay, the present status of

the matter, and the steps taken to obtain the necessary approval be submitted to
the Committee at the earliest.
The Committee also recommend that responsibility be fixed on the
officers/officials concerned who failed to secure timely Government approval for

the execution of the work and that appropriate action be initiated against those
found negligent.
The Committee observed that other Universitiesare disbursing salaries to Guest
Faculty in accordance with the recommendations of the Seventh Pay
Commission. The Committee is of the view that the authoritiesof the Deenbandhu
Chhotu Ram University of Science and Technology (DCRUST) should also ensure
payment of salaries to all Guest Faculty on the same basis.

Accordingly, the Committee recommend that the matter be examined
expeditiously and that appropriate action be taken at the earliest to ensure
compliance.
The Committee observed that there has been a recurring delay in the issuance of
identity cards to students. The Committee, therefore, recommend that in future,
identity cards be issued to all students at the commencement of the academic
session on a priority basis to avoid inconvenience and ensure smooth
functioning of academic and administrative activities.

The Committee observed that several development projects initiated on the
University campus remain incomplete despite the substantial investment of

funds. These include, inter alia, the construction of the swimming pool, the
Architect's Building and the classroom complex proposed under RUSA. The
Committee expressed concern that public funds have been invested in these
projects, yet they are still pending for completion.

Accordingly, the Committee recommend that the University authorities identify

and address the hurdles causing the delay and take all necessary steps to ensure
the expeditious completion of these projects.
The Committee recommend that all statutory Councils of the University be
constituted strictly in accordance with the provisions of the Act and that their

functioning be carried out in full compliance with the said provisions.
The Committee further recommend that any irregularities in the constitution of

the Executive Council and the Academic Council be rectified forthwith. It also
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emphasized that due care be taken in future to ensure that no such procedural
lapses or deviations from the Act occur again.
The Committee recommend that the RO water purifiers installed in the Institute be
inspected, serviced, and repaired on a regular basis to ensure the continuous
availability of clean and safe drinking water for students and facultymembers.

The Committee further recommend that an Environmental Committee of the
University comprising three to four members should be constituted to monitor
the maintenance and protection of planted trees and to promote further plantation
of new saplings on the campus.
The Committee also recommend that healthy refreshmentsand proper uniforms
be provided to the children studying at Sarovar School located within the campus
premises. Additionally, the Committee directed the University authorities to

address and resolve all pending matters within a period of two months.
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The Committee conducted a spot visit to PGIMS, Rohtak, on 05.02.2026
and after detailed deliberations with the representatives of the
PGIMS/department, made the following observations/recommendations:

The Committee recommend that necessary action be taken on priority to expedite
the process of filling up all vacant posts of Assistant Professors, Senior
Residents/Demonstrators/Tutors, as well as Technical, Non-Technical and
Nursing Staff in PGIMS, Rohtak, so as to ensure the smooth and efficient

functioning of the institute.
The Committee observed that the withdrawal of the University's power to recruit

staff has caused significant harm. Therefore, the Committee recommend that the
University be granted the authority to recruit doctors, nurses, and other staff, as
was the practice earlier, in order to ensure the smooth and efficient functioning
of the institution.
The Committee observed that some promotion cases of doctors have been
pending since 2024. Therefore, the Committee recommend that all doctors of

PGIMS, Rohtak, who fulfill the prescribed conditions for promotion be promoted
at the earliest. The action taken in this. regard be also intimated to the Committee.

The Committee observed that the construction of the Central Library on campus
is still pending completion. Therefore, the Committee recommend that the
construction work of the library be expedited to enable students to avail the

facilities at the earliest.
The Committee observed that PGIMS, Rohtak, is facing a significant issue
regarding budget availability. Therefore, the Committee recommend that the
Institute take up the matter vigorously with the Finance Department to ensure
timely and adequate provision of the budget.

12478-H.V.S.-H.G.P.,Pkl.


